9091  Message from Rajya
Sdzifc
concerned will also extend to
the Commission their fullest
co-operation and assistance

“The Commission are requested
to make their recommenda-
tions to the Government as
soon as practicable”.

MESSAGES FROM RAJYA SABHA

Secretary: Sir, 1 have to report the
following two messages received from
the Secretary of Rajya Sabha:—

(i) ‘In accordance with the pro-
visions of rule 101 of the
Rules of Procedure and Con-
duct of Busmess in the Rajya
Sabha, I am directed to in-
form the Lok Sabha that the
Rajya Sabha, at its sitting
held on the 20th August 1957,
agreed to the following am-
endments made by the Lok
Sabha at its sitting held on
the 16th July 1957, in the
Rauway  Protection Force
Bill, 1957 —

Clause 13
1. That at page 4, line 34,—

(1) after “detain” wnsert “him”;
and

(i) after “search” insert ‘his per-~
son and belongings forthwith”.
Clause 17
2. That at page 5,—

(1) lme 26, om:t “simple”; and

(i1) lme 27, for “three” substitute
“slx

Clause 20
8 That at page 5, line 39,—

for “proper authority or order”
substitute ‘“the orders of a
competent authority”.

4. That at page 6, line 14,—
for "or" substitute "and"'
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(i) ‘In accordance with the pro-
visions of rule 87 of the Rules
of Procedure and Conduct of
Business mn the Rajya Sabha,
I am directed to enclose a
copy of the Repealing and
Amending Bill, 1857, which
has been passed by the Rajya
Sabha at its sitting held on
the 12th August 1957

BILL PASSED BY RAJYA SABHA
LAID ON THE TABLE

Secretary: Sir, I lay the Repealing
and Amending Bill, 1957, as passed
by Rajya Sabha, on the Table of the
House.

*DEMANDS FOR GRANTS—contd.

MinisTRY oF COMMERCE AND INDUS-
TRY—CONtd.

Mr. Speaker: The House will now
resume further discussion of the De-
mands for grants relating to the Minis-
try of Commerce and Industry. Outof 8
hours allotted for these Demands,
1 hour and 6 minutes have already
been availed of and 4 hours and 54
minutes now remain

The List of cut motions moved on
the 20th August 1957 relating to these
Demands have already been circulat-
ed to hon. Members on the same day.

How long will the hon. Minister
take?

The Minister of Commerce and In-
dustry (Shri Morarji Desai): It all
depends—say 45 munutes.

Mr. Speaker: We have about §
hours left. I shall call upon the Min~
1ster at about 16 15 hours to reply to
the debate.

Shri T. B. Vittal Rao (Khammam):
May I suggest that we continue with
this debate upto 17-30 hours and start
discussion on the Demands for Grants
of the Ministry of Labour tomorrow?
It is only a questlon of half an hou hour.

‘Moved wnh the recommendatlono! the President.

151 L.S.D.
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Mr. Speaker: We have been extend-
ing the time from time to time. Half
an hour everyday makes so much of
tume.

After the Minister’s reply, the cut
motions will be disposed of and the
Demands put to vote.

The following are the selected cut
motions relating to various Demands
under the Ministry of Commerce and
Industry which have been mndicated
by the members to be moved.

Demands
No.

No of Cut Motion

1. 1640, 107, 108, 100, 110, 111, 112,
217, 896, 1104, 1105, 1106, 1107,
1543,

2. 1, 148, 1542, 1543, 351, 442, 897,
898, 1544, 1545, 1546, 1547, 1548,
1549, 1550, 1551, 1552, 1558, 1554,
1555, 1556, 1557, 1558, 1559, 1560,
1561, 1562, 1568, 1564, 1565, 1566,
1567, 1568, 1569, 1570, 1571, 1572,
1573, 1574, 1575, 1576, 1577, 1578,
1579, 1580, 1581, 1582, 1583, 1584,
1585, 1586, 1589, 1580

3 352
4 1591, 1582, 1588, 1594

5 899, 900, 1595, 1596, 1597,
1599

1598,

104 711, 1600, 1601.

Policy n allowing transfer of mming
lease by foreign-owned companies

Shri Kodiyan
Sch Castes).

(Quilon-Reserved-
I beg to move:

“That the demand under the
head ‘Ministry of Commerce and
Industry’ be reduced to Rs. 10.”

Failure to promote the Indianization
of the executives of foreign concerns

Shri Sadhan Gupta
¥ast): 1 beg to move:

“That the demand under the
head ‘Ministry of Commerce and
Industry’ be reduced by Rs. 100.”

(Calcutta-

~

Faslure to asswt dhd promote the
development of different amalle
scale sndustries in hides and skins

Shri Sadhan Gupta: I beg to move:

“That the demand under the
head ‘Munustry of Commerce and
Industry’ be reduced by Rs. 100.”

Rejection of the main recommenda~
gons of the Plantation Enquiry Come
mattee

Shri Sadhan Gupta: 1 beg to move:

“That the demand under the
head ‘Ministry of Commerce and
Industry’ be reduced by Rs. 100.”

Handing over of several Coffee Houses
to prwvate concerns

‘Shti Sadhan Gupta: 1 'beg to move:

“That the demand under the
head ‘Ministry of Commerce and
Industry’ be reduced by Rs 100.”

Falure to redress the gnevances of
staff of the Central Serwcultural
Research Station, Berhampur

Shri Sadhan Gupta: I beg to move:

“That the demand under the
head ‘Minustry of Commerce and
Industry’ be reduced by Rs. 100.”

Faslure to expand the Central Seri-

. cultural Research Station, Berhampur

Shr: Sadhan Gupta: I beg to move.
“That the demand under the

head ‘Minustry of Commerce and
Industry’ be reduced by Rs. 100.”

Need of fixation of mwmimum price of
raw Jute to gwe incentive to jute
cultivators

Shri 8. N. Dwivedy (Kendrapara):
1 beg to move.

“That the demand under the
head ‘Minustry of Commerce and
Industry’ be reduced by Rs 100.”

Decline m foreign trade in pepper

Shri Warlor (Trichur) I beg to
move*

“That the demand under the
head ‘Ministry of Commerce and
Industry’ be reduced by Rs. 100."
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Failure to establish a fertilizer

in the vicinity of Koyena Hydrow-
Electric Project

Shri Chavan (Karad).
move:

“That the demand under the
head ‘Ministry of Commerce and
Industry® be reduced by Rs 100"

I beg to

Faslure to promote and assist the
development of handloom and cottage
industries in the Dustricts of Poona,
Satara, South Satara and Kolhapur

Shri Chavan: I beg to move

“That the demand unde; the
head ‘Ministry of Commerce and
Industry’ be reduced by Rs 100"

Faiwre to estubbish an alummium m-
dustry in the District of Kolhapur

Shri Chavan: 1 beg to move

‘“That the demand under the
head ‘Mmistry of Commerce and
Industry’ be reduced by Rs 100"

Development of power alcohol indus-
tries 1 districts of Kolhapur, Poona,
Ahmadnagar and Satarpur

Shri Chavan ] beg to move

“That the demand wunder the
head ‘Ministry of Commerce and
Industry’ be reduced by Rs 100"

Transfer of mming lease by M/s
Magnasite Syndicate Ltd, to M/s.
Burn & Company

Shri Kodiyan I beg to move

“That the demand under the
head ‘Ministry of Commerce and
Industry’ be reduced by Rs 100"

Industrial policy of the Indwan Gov-
ernment

Shri Dasgupta (Purulia)
move:

“That the demand under the
head ‘Industries’ be reduced to
Re. 1.”

I beg to
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Neglect of the Handloom and Power-
loom wndustries

Shri Jadhav (Mahgaon): I beg to
move.

“That the demand under the
head ‘Industries’ be reduced to
Re 1”

Grants-in-aud to the Indian Jute Mill
Associuation
Shri Kodiyan 1 beg to move

“That the demand under the
head ‘Industries’ be reduced to
Re 1"

Fixation of Steel prices
Shri Kodiyan I beg to move

“That the demand under the
head ‘Industries’ be reduced to
Re 1”

Failure to expand the scope of State
Trading Corporation

Shri Yajnlk: I beg to move

“That the demand under the
head ‘Mmistry of Commerce and
Industry’ be reduced by Rs 100"

Failure to provide for a cement
factory at Bhavnagar

Shn Yajnik I beg to move

“That thd demand under the
head ‘Industries’ be reduced by
Rs 100"

Need for ymmediate construction of
the proposed paper m:ll in Kerala

Shri Warlor: 1 beg to move*

“That the demand under the
head ‘Industries’ be reduced by
Rs 100” .

Need to help the Tile and Brick
mdustries of the West Coast by proper
research

Shra Warior: 1 beg to move

“That the demand under the
head ‘Industries’ be reduced by
Rs 100"



9097  Demands for Grants 21 AUGUST 1957 Demands for Grants 9098

Failure to set up plants in the public
sector for the manufacture of
synthetic drug from primary pro-
ducts, vitamins and extraction of
active principles from herbs

Shri Kodiyan: I beg to move

‘“That the demand under the
head ‘Industries’ be reduced by
Rs 100"

Fatilure to take steps to get the agree-
ments between Indian firms and
thewr foreign collaborators modt-
fied 1n respect of wunfavourable
conditions imposed on Indun in-
dustry

Shri Kodiyan I beg to move

“That the demand under the
head ‘Industries’ be reduced by
Rs 100"

Failure to recognuse the pharmacopea
of the USSR

Shri Kodiyan 1 beg to move

“That the demand under the
head ‘Industries’ be reduced by
Rs 100"

Faslure to import essential raw mate-
rals and chemicals for the drug
and pharmaceutiwcal industries, on
Government account

Shri Kodiyan. 1 beg to move

“That the demand under the
head ‘Industries’ be reduced by
Rs 100"

Faslure %o have development councils
for pepper, lemon grass oil, ginger
arnd other spices separately

Shri Kodiyan I beg to move

“That the demand under the
head ‘Industries’ be reduced by
Rs 100"

Policy regarding Ambar Charkha
Shri Kodiyan: I beg to move

“That the demand under the
head ‘Industrmes’ be reduced by
Rs 100"

Prevalence of black market in Iron
& Steel

Shri Kodiyan: I beg to move

“That the demand under the
head ‘Industries’ be reduced by
Rs 100"

Failure to check huge profits of the
Cotton Textile Industry

Shri Kodiyan: I beg to move

“That the demand wunder the
head ‘Industries’ be reduced by
Rs 100"

Faslure to provide more funds mn
Central mvestments in the Kerala
State

Shri Kodiyan: I beg to move

“That the demand under the
head ‘Industries’ be reduced by
Rs 100"

Faslure to start adequate heavy indug-
tries in the public sector by the
Centre in the State of Kerala

Shri Kodiyan: I beg to move

“That the demand under the
head ‘Industries’ be reduced by
Rs 100"

Necessity to reduce number of Deputy
Secretaries in the Mnstry

Shr Kodiyan I beg to move

“That the demand under the
head industries’ be reduced by
Rs 100”

Failure to protect the cottage Indus-
try m the manufacture of Alop-
pad n/Cowr Yarn

Shr1 Kediyan. I beg to move

“That the demand under the
head ‘Industries’ be reduced by
Rs 100~

Failure to control the profits of spin-
ning mills to enable handloom
weavers to get yarn cheap

Shrl Kodiyan: I beg to move

“That the demand under the
head ‘Industries’ be reduced by
Rs 100"
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Faslure to pey adequate attention to
locationsl distribution of light
industries

Shri Kodiyan: I beg to move

“That the demand under the
head ‘Industries’ be reduced by
Rs 100”

Failure to get the marwmum benefit
from delegations sent abroad

Shri Kodiyan: 1 beg to move

“That the demand under the
head ‘Industries’ be reduced Wby
Rs 100"

Failure to dwersify Indwa’s Foreign
Trade

Shri Kodiyan: I beg to move

“That the demand under the
head ‘Industries’ be reduced by
Rs 100"

Faslure to prevent evasion of rules
regarding foreign trade

Shr: Kodiyan® I beg to move

“That the demand under the
head ‘Industries’ be reduced by
Rs 100" '

Failure to secure better prices for
pepper and other spices

Shr Kodiyan I beg to move

“That the demand under the
head ‘Industries’ be reduced by
Rs 100"

Fatlure to prevent import of luxrury
articles such as Radio recewving
sets, Motor Cars, Cosmetics etc

Shri Kodiyan: I beg to move

“That the demand wunder the
head ‘Industries’ be reduced by
Rs. 100"

Failure to prevent exploitation of
patents by forewgn owners

Shri Kodiyan. I beg to move

‘“That the demand under the
head ‘Industmes’ be reduced by
Rs 100"
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Failure to prevent retrenchment of
workers of the Coffee Board

Shri Kodiyan: I beg to move*

“That the demand under the
head ‘Industries’ be reduced by
Rs 100"

Failure to utilise fully the mstalled
capacity n varous wmndustries

Shri Kodiyan: I beg to move’

“That the demand under the
head ‘Industries’ be reduced by
Rs 100"

Need for enlarging the public sector
to cover all basic industries

Shri Kodiyan: I beg to move

“That the demand under the
head ‘Industres’ be reduced by
Rs 100"

Need to giwwe paramount importance
to such industries as would
strengthen our export trade

Shri Kodiyan: I beg {o move

“That the demand under the
head ‘Industmes’ be reduced by
Rs 100"

Need for mnationalising foreign tea
plantations in India

Shri Kodiyan. I beg to move

“That the demand under the
head ‘Industres’ be reduced by
Rs 100”

Need for re-assessing the internal
balances provided m the Second
Plan between the capital goods
wndustries and the consumer goods
mdustries in the Light of experi-
ence

Shri Kodiyan: I beg to move*
“That the demand under the

head ‘Industries’ be reduced by
Rs 100"



9101 Demands for Grants 21 AUGUST 19087 Demands for Grants  oI08

Need foranenquiry into the methods
of working of the public enter-
prises, thewr Orgenisation and
management

Shri Kodiyan- I beg to move

“That the demand under the
head ‘Industries’ be reduced by
Rs 100"

Failure to take adequate steps to
manufacture basic and intermedi-
ate requirements of the pharma-
ceutical mdustry m Indwie

Shri Kodiyan I beg to move

“That the demand under the
head ‘Industres’ be reduced by
Rs 100"

Failure to ensure low prices of
smported drugs and medicaments
to the consumers .

Shri Kodiyan I beg to move

“That the demand under the
head ‘Industries’ be reduced by
Rs 100~

Failure to exploit India’s resources n
medicinal herds

Shri Kodiyan I beg to move

“That the demand under the
head ‘Industries’ be reduced by
Rs 100"

Failure to have a comprehensive plan
for making the country’s drug
and pharmaceutical tndustries
self-sufficient

Shyi Kodiyan I beg to move

“That the demand under the
head ‘Industries’ be reduced by
Rs 100"

Fatlure to check htgh prices charged
by forewgn firms on drugs and
medicaments

Shri Kodiyan' I beg to move
“That the demand under the

head ‘Industries’ be reduced by
Rs 100"

Faslure to control $he excesnve profiis
made by manufecturers of essen-
tial drugs and patent medscires

Shri Kodiyan: I beg to move

“That the demand under the
head ‘Industries’ be reduced by
Rs 100”

Need for providing yarn to the hand-
loom weavers at a cheaper rate

Skri Kodiyan: I beg to move

“That the demand under the
head ‘Industries’ be reduced by
Rs 100"

Need for takwng smmediate steps by
the Centre to protect and develop
the cashew industry

Shr1 Kodlyan* I beg to move

“That the demand under the
head ‘Industries’ be reduced by
Rs 100~

Inadequate publhicity and propaganda
for Indwan goods in Eastern Europe,
USSR and China

Shn Kodiyan 1 beg to move

“That the demand under the
head ‘Industries’ be reduced by
Rs 100"

Failure of State Trading Corporation
to ensure highest prices to pro-
ducers and cultivators exportable
commodities

Shri Kodiyan I beg to move

“That the demand dnder the
head ‘Industries’ be reduced by
Rs 100"

Farlure to hand over Coffee Houses to
the Worker's Cooperative Socie-
ties on reasonable conditions

Shri Kodiyan: I beg to move

“That the demand under the
head ‘Tndustnies’ be veduced by
Rs 100"
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Policy regarding retrenchment in
Coffee Houses

Sbri Kodiyan: I beg to move

“That the demand under the
head ‘Industres’ be reduced by
m 1 ”»

Faslure to wmvestigate the possbilities
of starting major sndustries 1B
backward areas

Shr1 Kodiyan: I beg to move.

“That the demand under the
head ‘Industries’ be reduced by
Rs. 100"

Inadequate provision for promotion of
sales of Indiwan silk, brocades and
handlooms wn foreign countries

Shn Kodiyan: 1 beg to move.

“That the demand under the
head ‘Industries’ be reduced by
Rs 100”

Discriminatory  treatment between
Vastraswaviamb: spinners and
Wage earning spinners

Shii Sugandhi
I beg to move

“That the demand under the
head ‘Industries’ be reduced by
Rs 100"

(Byapur North):

Failure to provide carding machines
to amber charkha spwmners and
thus hampering ambar yarn prod
duction

Shr1 Sugandhi: I beg to move

“That the demand under the
head ‘Industries’ be reduced by
Rs 100”

Failure to properly organise the hand~
loom weavers to receive the rebate
benefit scheme

Shri Sugandhi: I beg to move

“That the demand under the
head ‘Industries’ be reduced by
Rs 100”
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Fapouritism n the matter of granting
import licenses

Shri Kodiyan: I beg to move’

«rnat the demand under the
head ‘Industries’ be reduced by
Rs loo »

Falure to supply adequate stocks of
salt to Gujarat

sShri Yainik: I beg to move:
wppat the demand under the
head ‘Salt’ be reduced by Rs. 100.”

Failure to record separate statistics of
wmports ond exports company-wise

shri Kodiyan: I beg to move:

«ppat the demard under the
head ‘Commercial Intelhgence and
Statistics’ be reduced by Rs. 100.”

Failure to collect statistics relating to
the Profits of industries and wage
bulls

shri Kodiyan: I beg to move

«wppat the demand under the
head ‘Commercial Intelligence and
Statistics’ be reduced by Rs 100.”

Failure to furnish details of business
turnover and profits of foreign
firMs m Indwa

Shri Kodiyan: I beg to move.

«ppat the demand under the
head ‘Commeraial Intelligence and
Statistics' be reduced by Rs 100"

Neeq for economy m Commerce
Department at London

Shri Kodiyan: I beg to move:

wrpat the demand under the
head ‘Commercial Intelligence and
Statistics’ be reduced by Rs.100”

loan facilities to indigenous
er
E'a.n:m‘ and Brick manufacturers
Shri Warior: I beg to move-

wypat the demand under the
head ‘Miscellaneous Departments
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[Shri Warior]

and Expenditure’ under the ‘Min-
istry of Commerce and Industry’
be reduced by Rs. 100.”

Better marketing facilities for Tiles
and Bricks of Kerala

Shri Warior: I beg to move:

“That the demand under the
head ‘Miscellanecus Departments
and Expenditure’ under the ‘Min-
istry® of Commerce and Industry’
be reduced by Rs. 100.”

Failure to open foreign-owned patents
for exploitation by Indian under-
takings

Shri Kodiyan: I beg to move:

“That the demand under the
head ‘Miscellaneous Departments
and Expenditure’ under the ‘Min-
istry of Commerce and Industry’
be reduced by Rs. 100.”

Failure of the Tariff Commission to
suggest lowest prices for products
of protected industries

Shri Kodiyan: I beg to move:

«“That the demand under the
head ‘Miscellaneous Departments
and Expenditure’ under the ‘Min-
istry of Commerce and Industry’
be reduced by Rs. 100.”

Failure to implenlent the recommen=-
dations of the Plantation Enquiry
Commission

Shri Kodiyan: I beg to move:

«That the demand under the
head ‘Miscellaneous Departments
and Expenditure’ under the ‘Min-
istry of Commerce and Industry’
be reduced by Rs. 100.”

Inefficiency of the Export Promotion
Directorate in getting better prices
for India’s exports

Shri Kediyan: I beg to move:

«That the demand under the
head ‘Miscellaneous Departments
and Expenditure’ under the ‘Min-
istry of Commerce and Industry’
be reduced by Rs. 100.”
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Failure of the Tariff Commission to
ensure fair prices to the consumer

Shri Kodiyan: I beg to move:

“That the demand under the
head ‘Miscellaneous Departments
and Expenditure’ under the ‘Min-
istry of Commerce and Industry’
be reduced by Rs. 100.”

Unsatisfactory worfcing of Hindustan
Antibiotics

Shri Goray (Poona): I beg. to
move:

“That the demand under the
head ‘Capital Outlay of the Min-
istry of Commerce and Industry’
be reduced by Rs. 100.”

Failure to invest Central funds to start
a factory at Kundara for the
manufacture of electrical porce=
lain

Shri Kodiyan: I beg to move:

“That the demand under the
head ‘Capital Outlay of the Min-
istry of Commerce and Industry’
be reduced by Rs. 100.”

Failure to invest Central funds to
start o Rubber factory in the pub-
lic sector in Kerala

Shri Kodiyan: I beg to move:

“That the demand under the

® head ‘Capital Outlay of the Min-

jstry of Commerce and Industry’
be reduced by Rs. 100.”

Mr. Speaker: All these cut motions
are before the House.

Shri N. R. Munisamy (Vellore):
Yesterday I had just begun by saying
that the prosperity of this country
would be judged by the volume of
trade and business done both in the
country as well as abroad. Having
this as the basis, we have to see how
this country has to develop with a
view to get more income for running
the government.
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We have been observing that th(
Mmstry has been changing the import
and export policy with a view to earn
more mohey The industrial policy
of the Government 1s to establish
basic industries and other industries—
small scale and large scale—all over
the country with a view to earn more
money and keep economy of the
country without breaking, and to
keep up the pace of prosperity For
more prosperity, it 18 also necessary
for the Finance Mimistry to step m to
get more mncame by way of fresh
taxation and other things

Having these as the basic principles,
I would only say this, that while
establishing basic industries the Gov-
ermnment has to see that disparity s
not created from region to region
There must be equitable distribution
m this respect For establishing
industries, Government must take into
consideration several aspects Ac-
cording to me, the priority should be
first the undeveloped areas, then the
under-developed areas and lastly the
over-developed areas If any industry
15 to be established 1n pursuance of the
industrial policy, 1t must first be star-
ted m undeveloped areas the second
in priority should be the under-
developed areas, and finally come the
over-developed areas As regards
industries which are of an ancillary or
auxiliary nature, they should be
established only in those areas where
there are other industries already in
existence

It may be said that when any pro-
posal 1s received, they have to see
whether it 1s feasible and workable
and there are available resources like
power and water, together with the
possibility of the products finding a
market But with a view to see that
there 1s no disparity all over the
country, they have to ensure that come
what may, new industries should only
be started in undeveloped areas in
spite of inconveniences and obstacles
commng 1n the way

There 18 another aspect to whiche I
would like to refer There has been
a good deal of murmur 1n some States
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that there is a bias 1n favour of certain
areas and States But I would say
that so far as the establishment of
these industries is concerned, so far
there has not been any such bias either
in favour or agamnst any area But
when proposals are sent by pnivate
entrepreneurs, they are not dealt with
properly in the sense that so many
obstacles are placed in the way As
a matter of fact, private entrepreneurs,
excepting a few, are not very much
encouraged With a view to see that
such obstacles are not placed in their
way by the State or other administra-
tive machinery, I would wish the
Ministry to look into it carefully and
do the needful

1f these considerations are kept in
view I am sure the industrial develop-
ment of the country would proceed
well, prosperity would be ensured and
there will be no complaint from any
quarter that there has been disparity
in the establishment of industries

Let me now turn to the oft-repeated
complaint m several quarters that
there has been a good deal of failure
in not carrying out the policy of In-
dianising in the staff of the foreign
owned industries and concerns Just
before independence a large number
of foreigners were employed in the
staff of the industries owned by
foreigners Now, after independence,
6 or 7 years after independence, I find
from that date which has been supp-
lied that there has been complete
Indianisation 1n certain pay groups
In the pay groups between Rs 300 to
Rs 500, there 1s not even one foreig-
ner in any of the foreign industres
So also 1n the pay groups between
Rs 500 and Rs 1,000, it has been
completely eliminated and I am told
that from 1956 onwards there has not
been one case even where a foreigner
has been employed 1n these concerns

In the pay groups above Rs 1,000,
there 1s yet a good chunk of foreigners
employed and there has not been
sufficient progress m the Indianisation
of those posts, though there has been
some 1mprovement and there has been
about 30 to 40 percent of Indianisa-
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tion The foreigners have invested
large amounts of money in these facto-
ries and 1t 1s but fair that they should
have a larger share in the staff than
the Indians

Ordinarily, the principle we adopt
in the case of these mdustries is that
51 per cent 1s the share of the Gov-~
etnment and 49 per cent for the pri-
vate shareholders. Likewise, even
these foreign concerns there may be
51 per cent of foreigners and 49 per
cent may be Indians Whatever that
18, the number now left is only about
40 per cent and I hope the Govern-
ment would take proper steps to see
that the co-operation and sympathy
of these persons are secured to see
that a large number of Indians are
employed 1n these industries

The other point which I wish to
brmg to the notice of the Ministry 1s
with regard to small-scale and village
industries There are hundreds of
small-scale and village mdustries
which my friends coming from other
quarters may advocate and espouse,
but, so far as I am concerned, I wish
to speak only with regard to a few
of these items For example, the
leather industry, hides and skins and
wool processing and other ancillary
and auxihary incidental industries

Why I insist upon this aspect 1s this
So far as South India 1s concerned, I
find from the data that there are about
500 village vegetable tanneries i1n some
2 or 3 districts I would even say
there are 800 to 750 such tanneries

An Hon. Member: Every village has
got a tannery

Shri N. R. Munisamy: May be, but
1 am only saying that there are about
750 while the records show only 500
I do not know when the records were
prepared. Whatever 1t 15, I wish to
depend upon the data given. Even
then these 500 tanneries, at the rate
of 50 persons per tannery, they can
easily get about 25,000 labourers
employed

The aim of the Second Five Year
Plan is to give employment to a large
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number of people, especially the poor-
er srections who are not employed. So
far as buswiness is concerned, I say, it
can easily provide work for about
25,000 persons

To start with, this business was a
great success in the production of both
the finished goods as well as the raw
materials After the War, that is,
after 1845, there has been a fall an this
business, the reason being that this
Government or the persons in charge
of the small-scale industries have not
given proper thought to this aspect of
the industry

From the data which I have got,
this hides and skins industry, this
vegetable tanning industry as it has
been called m South India, can get
about Rs 20 crores by way of exports.
This can get an export market in the
UK and USA and now in Japan,
the USSR also This 1s a very good
foreign exchange earner and Govern-
ment should give thought to it

This industry can ordinarily produce
about 40 million or 50 million pieces
of hides and skins So far as hides
are concerned, it 1s 23 mullion and
skins 26 million and both together 1t
comes to round about 50 milion
pieces This includes not only the
well oi1ganised and village industries
but also the village and vegetable tan-
neries I am putting all these sectors
together and say that about 50 million
pieces could be produced

The majority of these tanneries get
materials not locally but from South
Africa and other countries just hke
wattle bark extract, myrobalan ex-
tract and pungam oil So far as
o1l 1s concerned, we can as well pro-
duce that, but, as regards other mate-
rials we have to get them from abroad.
They take about 45 to 60 days for
tanming and after fleshing, unhairing
and glazing the leather, after all these
processes are finished, 1t 1s just the
raw material for others But, so far
as India 1s concerned they are the
finished goods When this basic raw
material 1s exported , unfortunately
they are auctioned in foreign countries
and we 1ncur a loss because there is
no control by Government in these
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auctions Therefore, I would suggest
that this busmmess which earns a large
amount of foreign exchange has to be
attended to with a certain amount of
care and caution just as we do with
regard to other industries

So far as small-scale industries and
village industries gre concerned, large
amounts of money are given to the
State Governments and the State Gov-
ernments, 1n turn, give or distribute
the money to the small-scale mdust-
ries But I do not know how far this
industry has really been benefited by
the Central assistance Some time
back, 1n answer to an unstarred ques-
tion, 1t was said that no assistance has
been given But from the data I find
that a large amount 1s allocated to
every State and every State has to
submut 1ts schemes and dole out money
according to the pattern that 1s pres-
cribed by the Central Government
The State Governments have got their
own legislation for the distribution of
these aids They have their own State
A1id to Industries Acts and there 1s no
machinery to check up how this money
1s baing distributed

Barring this large amount which
they allocate from year to year to all
the various States, they also grant
lump sum loans to the State Govern-
ments to distribute to several indus-
ries over which the Central Govern-
ment has no control Whatever might
be the figure, big or small, this Gov-
ernment should have some control
From that amount or from any othel
allocation which the Central Govern-
ment has set apart, no amount has so
far been given to this industry which
1s very much in need of help So
many industries are closed because
they cannot work for want of working
capital and given for investment

Mr. Speaker: The hon Member has
two minutes more

Shri N R. Munisamy: Sir, I have
more pomnts

Mr. Speaker: The hon Member can

pass on some of the pomnts to his
friends

Shri N. R. Munisamy: I would only
suggest a few things because my time
is up Now, the OGL' has been
abolished altogether We have been
getting large amounts of hides and
skins from other countries with a view
to help this industry The policy of
the Central Government and the State
Governments has been to ban cow
slaughter and there will be no busi-
ness unless the OGL 15 somewhat
relaxed with a view to get more raw
hides and skins from neighbouring
countries

With a view to see that this industry
1s given a filhp, we must have a Cor-
poration for fhus industry The State
Trading Corporation does not deal
with this particular business It deals
with the moaopolistic organisations
etc relating to costly goods and others.
If we want to encourage this business
we should pay special attention This
industry as a special case also be taken
into consideration If that'is not possi-
ble, a corporation may be set up with
a view to see that auction 1s held here
and the prices are fixed for the raw
hides Even prior to 1841 and 42
when the foreigners ruled the country,
they have fixed the price for the raw
hides at Calcutta and other areas At
certain other places, the work 1s done
in factories by the Chinese community
with the help of power or even with-
out power But here this 1s bemng
done with manual labour 8o, we
must get a proper price and if we fix
a proper price for raw hides and for
finished products also, they will be
able to get some profits Otherwise,
they will have to be at the mercy of
the foreigners

If 1t 15 not posible to have a corpo-
ration, we can have a committee
modelled somewhat on the textile
committee to go into the question of
the structure and organisation of this
mdustry 1n several sectors They can
give some thought to the development
of this particular industry Otherwise,
1t 1s not possible to see that ths
industry is improved

There 1s one other industry-—wool
processing ndustry—which can pre-
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ferably be located in North Arcot,
around Walajah There are about 150
tanneries The glue mdustry also can
be had These are auxibhary indust-
ries to the main hides and skin indust-
ry So, the Mmstry should give some
attention to this either by the establish-
ment of a corporation or by appomnt-
g a committee to go mto the struc-
ture of the large-scale organised
industries and the vegetable tanneries
and the village tanneries spread all
over the country If that commttee
1s appointed, 1t should go into the
whole structure and make such re-
commendations as 1t thinks necessary
to 1mprove this industry, otherwise 1t
will go to ruin In twenty years or
even earher, there will be no industry
of this type It 1s the Scheduled
Castes numbering about 50,000 who
are engaged mn this and they depend
upon this industry No other persons
come 1n for this industry It this
industry goes to rums, we may have
to mmport all the hides from Pakistan
and other countries

Mr. Speaker- The hon Meniber’s
time 15 up

Shri N R Munisamy I am
finishing What we need 1s technical
efficiency in the manufacture of skmn
We have to give technical assistance
to these people though the laboratory
1s there at Madras, 1t has been mamly
rendering assistance not to these small
scale workers in this industry They
have not been able to go to the village
tannertes and give them help and 1im-
prove their efficiency There, all these
things are done manually So, 1t
would be better if a committee is ap~
pomnted to go into this question

Shri Somani (Dausa) Mr Speakei,
at the very outset, I would hke to
congratulate the hon Munster for
Commerce and Industry for the excel-
lent performance of the Mimstry
under his control and for bringing
about a continuously steady rise in
mdustrial production As we all
know, this Ministry controls almost
the entire functioning of the private
sector As a result of the re-organisa-

tion scheme, the Ministry has at pre-
sent certain important unifs in the
public sector Thus this Ministry has
an important and vital role to play in
the process of economic development
of our country It is, therefore, grati-
fying to see that various effective mea-
sures have been taken by the Ministry
from time to time which have resulted
mn an appreciable rise in production
m the industirial fleld from year to
year As the review of the First Plan
shows we have got an almost eight
per cent rse m industrial production
from year to year which, I think, com-
pares favourably with the industnal
development of the various advanced
countries of the world ¥For lack of
time I do not want to go mto the
figures of mcreased production in
various indusiries with which the pri-
vate sector 1s connected It 1s suffi-
cient for my purpose to emphasise
that 1t has been able not only to fulfil
but even to exceed, the target that
were set out for it in the First Plan.
From the report of the Mmnistry, we
also find that the Ministry has been
able to 1ssue effective hicences for al-
most the full targets lazd down in the
Second Plan It has also been possible
to rise the targets of certain essential
industries from the original targets
laid down 1n the Second Plan For
instance, the target of 12 million tons
of cement has been increased to 16
million tons The figures of imports
of capital goods for the last year—
about Rs 154 crores—are almost an all
time high figure which shows the
pace of increase in the industrial
development of the private sector

Here I have no intention of entering
into the controversy ot public and pri-
vate sectors But, my sole purpose in
drawing your attention to the advance
of the private sector 1s to emphasise
vital role which this sector plays in
our country While the performance
<0 far as the industrial production is
one on which satisfaction can be ex-
pressed, I wish I could say the same
thing so far as the future prospects are
concerned There are certain disquiet-
ing features at present which cause us
serious concern if we want to ensure
that this tempo of increassing produe-
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tion i3 not in any way to be adversely
affected The figures for import hicen-
ces issued during the first half year
p-110d of the current year show an
appreciable fall inasmuch as only
about Rs 30 crores worth capital goods
have been lincensed from January to
June It compares very unfavourably
with the total amount of capital goods
that we mmported during the last year
This situation requires the very serious
attention on the part of the Minstry
and effective measures should be taken
for the tempo of increase in the m-
dustrial production to go on uncheck-
ed

I am aware of our foreign ex-
change difficulties But, 1t 1s very
surprising to find one feature Not
long ago, the Ministry used to allow
one hundred per cent payment for the
mmport of capital goods But, it has
now become difficult for the Mimstry
even to entertamn applications for the
mmport of capital goods on the basis
of 1mtial payment of 10-20 per cent
This 1s really a very alarming state of
affairs If we cannot afford to allow
the import of capital goods even on
the basis of deferred payments paying
ten or 20 per cent 1n the initial period,
there 1s something which 1s the serious
concern of the Ministry The Ministry
should see that such things do not
happen as 1t will retard the develop-
ment 1n our industries

Now so far as this aspect 1s concern-
ed, much could be said regarding the
measures that can be taken to ehmi-
nate imports and to promote exports
I am not here to go into the past his-
tory about the hberal policy of the
Mimnistry m allowing imports But
even now a close analysis has shown
that the Ministry could have been
more vigilant 1n elimmating imports
still further, and 1n taking some more
positive measures to promote exports

I know that the various measures
that this Mmistry has been taking
consistently to promote exports have
been very helpful, and that shows the
vigilance of the Ministry to do every-
thing possible to promote exports
But even then there are a series of
measures which have been recom-

mended from time to time by various
committees still left unimplemented.

What I mean to say is, at a time
when we are faced with a very serious
critical situation so far as the foreign
exchange position goes, this aspect of
taking all the measures which could
possibly be taken to promote exports
should not go unattended

Here, of course, 1s also the question
of attracting foreign capital for mvest-
ment 1n this country So far as either
the internal resources for industrial
development or this important matter
of attracting foreign capital for invest-
ment m this country 1is concerned, it
is mamly linked with the taxation
policy of the country, and since that
policy does not fall withmn the strict
purview of this Ministry I would like
to reserve my remarks so far as that
18 concerned till the Fmance Bill is
taken into consideration But the fact
remains that this Ministry has a direct
responsibility to promote the industri-
al development in the country both
so far as the indigenous industries
ara co c™med a d also to take mea-
smes to attract foreign capital mnto
industrial channels, in this county.
From that point of wview, I submit
that this Ministry should examine
the repercussions of the percent
policy on the investment of
foreign capital In that connection,
I think much more will have to be
done than what the Government have
done so far, if really we are to be
able to attract foreign capital for
investment in this country

Coming, Sir, 1n this context of the
future disquieting features that are
appearmng on the horizon, I would
Iike to say a few words about the .
condition of the textile industry,
which 1s the premier industry of this
country The other day, the hon
Minister while replying to a question
said that there has been a fall of 5 per
cent 1n the prices of textiles and that
the stocks are almost normal This,
to me, seems to be a complete lack of
appreciation of the real situation ar
1t 1s prevailing 1n the textile industry.

I have got here figures, with me
that were collected by the Bombay
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Millowners’ Association, which show
that at the end of July the Bombay
textile mills were holding a stock of
2,28,000 bales in their godowns. This
is, I submit, an all-time record figure
so for as the Bombay textile mills
are concerned. This lack of appre-
ciation on the part of the Ministry
regarding the abnormal stock situa-
tion of the textile goods, I submit,
may lead to certain consequences
which must be avoided at all costs.

What is a little more surprising is
that the hon. Minister said that there
has not been an appreciable fall in
the prices of textile goods. What
further fall does he expect? What is
i{he economic price which the textile
industry is expected to charge? He
has himself admitted that there has
been a fall of 5 per cent compared
to the prices that were ruling in Sep-
tember. In September, as-we all know,
an additional excise duty to bring
about something like Rs. 35 crores
more from the cloth excise was im-
posed on the textile industry. The
hon. Minister has admitted that the
entire incidence of the additional im-
post has fallen on the industry and,
not only that, there has been a fur-
ther 5 per cent fall from the prices
that were ruling in September.

This is not the end of the whole
story. There has been an apprecia-
ble rise in the price of cotton, be-

cause due to weather and other con- |

ditions the crop in the last seasion
has been much less. That means
that the mills at present are forced
to pay ceiling prices for all varieties
of cotton, and even then it is some-
what difficult to secure proper quali-
ty of cotton. Over and above that,
there has been an appreciable rise
in the cost of living of the working
class in that sphere. Against an
index of 350.6 the latest index
figure in July in Bombay for
textile workers was 370, which
means that there has been a 10 per
cent increase in the amount of
dearness allowances payable to wor-
kers during the last six months.

Against this background of the
steap rise in the price of cotton and
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labour cost, this impost of about
Rs. 35 crores on the excise duty and
this fall of 5 per cent in the prices
compared to the prices that were
ruling in September, it shows a com-
plete lack of appreciation of the
difficulties of the industry when the
hon. Minister says that the decline
in the prices is not appreciable and
the stocks are not abnormal. How
long can any industry be expected
to work in that way? I would res-
pectfully ask the hon. Minister to in-
dicate to the country what are the
economic prices as laid down by the
Tariff Board Formula.

As the hon. Minister is aware, the
industry is not satisfied even with
the Tarifft Board Formula because of
certain essential items not being pro-
perly included in that formula. Even
if the prices are being based on the
Tariff Board Tormula, it will be
quite obvious that the prices that are
being at present available to the
industry are much less than the eco-
nomic prices as laid down by the
Tariff Board Formula.

I am surprised to find how any
responsible Ministry could be igno-
rant, or could show such lack of ap-
preciation of the difficulties of a
major industry in the matter of
stocks and economic prices. Certain
small units have already closed down.
The other day we heard that two big
mills in Sholapur have closed down
or are about to close down. It may
be said that the increased production
of textiles has not been affected.
That only shows the determination
of the units to simply go on strug-
glihg by utilising every ounce of
their installed capacity somehow to
keep on going. Such state of affairs
cannot continue for a long time, and
if serious repercussions have to be
avoided it is time that the Ministry
took a realistic picture of things as
are present in the textile industry,
and came out with a statement that
the prices ruling at present are far
below the prices laid down by the
Tariff Board Formula and not en-
courage an impression in the country
as though the prices have not fallen
appreciably.



9119 Demands for Grants 21 AUGUST 1957

While talking about the textile i~
dustry, I would also Lke to draw the
attention of the hon Minster to the
question of automatic looms We
are short of foreign exchange We
want to go ahead with schemes to p1o-
mote export What 15 the position
there? This scheme was sanctioned,
I think, more than 15 months ago
But, so far as I know, no progress
whatsoever has been made So far
as the installation of these automatic
looms go, the Ministry imposed very
stringent and un-realistic conditions
on this scheme Over and above
that, the financial difficulties that
have arisen due to the present un-
economic working of this industry
Therefore, 1t 1s high time that the
Mimistry took a realistic view of the
conditions prevailling in the textile
industry, and took some positive
measures to ensure this scheme of
installation of the automatic looms to
promote exports 1n as short a time as
18 possible, and as was envisaged
when the original policy was announ
ced more than 15 months ago

Shri Jadhav What will be the
fate of Ambar Charkha?
Shri Somam:  Ambar Charkha will

not, of course, be at all affected by
automatic looms, inasmuch as the
entire production has to be exported
out of the country Therefore, my
friend need not be afraid of any ad-
verse repercussions either on the hand
looms or on Ambar Charkha so far
as the installation of automatic looms
1s concerned

Shri Shankaraiya (Mysore) What
about the high prices for yarn that
18 supplied to the handloom indus-
try?

Shrt Somani. So far as the price of
yarn is concerned, I may inform the
hon Member that certain yarn spin-
ning mills have closed down simply
due to the fact that the prices are
uneconomic, and 1if the hon Member
1s under the impression that the pri-
ces of yarn are high, I should like
to submit that that impression 1s not'
correct

In this connection, I may hke to
refer to the very welcome move that
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has been made by the hon Minister,
i co-operation with the various in-
dustries concerned, to hold the prices
under check This move 15 Vvery
welcome and, s0 far as I know, &ll
the industries have responded fav-
ourably to the move made by the
hon Minister, that there should be
a voluntary effort on the part of the
industries to keep the prices under
reasonabie check

But here again, I would like to
emphasise that there are certain
actions of the Government themsel-
ves which tend to increase the cost
of manufacture in the various indus-
ries and from that pomnt of view,
1t 1s very essetional for the Govern-
ment themselves not to resort to such
measures which go directly to affect
the cost of production In this con-
nection, I may refer to the enormous
Mcrease in the excise duties on steel
and cement Though that 1s a matter
not directly within the purview of
the Ministry, that shows how the
capital cost of the new units 15 gomng
up and that certainly 31s reflected in
the cost of manufacture 1 referred
to the increase in the cost of hiving
m respect of the labour The index 1s
going up Then there 1s the increase
mn rallway fre.ghts The price of
coal has been 1wreased So <« man
factor are arising which create a
very difficult situation for the industry
and when we cxpect a favourable res-
ponse from the various 1ndustrialists
in keeping the prices under check, I
hope the Minister will also realise the
extent of increase m the cost of manu-
facture due to the actions taken by
the various Mmistries of the Govern-
ment themselves

I next come to the State Trading
Corporation Here again there are
some suggestions to be made Of
course, I must say it to the credit of
the organisation that the Corporation
has really functioned in a commercial
way and the results have shown that
they did something which were even
beyond the expectations of the com-
mercial community Indeed, many
sections of the commercial commu-
nity felt that after the Corporation
begins to function there would be
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complete mess. Government them-
selves would have known that,
because we know that Japanese cloth
was imported by them at a time when
the cloth prices were soaring high and
the deal resulted in a huge loss. But
let it be said to the credit of this Cor-
poration that somehow it has manag-
ed to function very well and when
the hon. Members give them this
advice of expanding its activities,
then, the Government should keep
this in mind, namely, if the Corpora-
tion goes too far and takes respon-
sibilities which it would not be in a
position to discharge, then, it would
be creating the same conditions about
which we have been afraid.

There is one point about the State
Trading Corporation, which troubles
me, 1s about the cement prices. These
prices were fixed at a time when the
Government had a very big program-
me of importing cement and in order
to enable the prices to be adjusted
to the price imported, they fixed a
certain price which was out of all
proportion to the ‘prices that are paid
to indigenous manufacturers. Then
cement imports almost stopped, but
still, the prices have continued to be
charged at the same level and we
have had high increases ,in excise
duties. I would like to suggest to
the hon. Minister that in the context
of the increase in excise duties, they
might consider the guestion of Treduc-
ing the incidence of cement prices to
the consumer. There is no justifica-
tion to continue the prices which are
based on something which has nat
materialised, namely, the imports in
adequate quantity which at present
are not being contemplated.

I would also like to take this oppor-
tunity of suggesting to the Ministry
that all the surplus funds which the
Corporation has been able to build up
should be utilised for the develop-
ment of the cement industry. We
have had a very ambitious target fix-
ed for this industry and due to tne
conditions that have been created by
the taxation policy of the Govern-
ment, I am very doubtful if all these
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licences for which so much has been
done will be implemented in case the
forward
with adequate financial resources for
this industry. Inasmuch as these
resources have been made available
by-the working of the industry, I sug-
gest that the Goverument shoul®
come forward to assist the industry
by asking the State Trading Corpora-
tion either to give loans on liberal
terms or even to participate in the
preference capital or to take deben-
tures and thereby be of positive help
to the various units of the cement
industry which are now short of the
adequate resources.

Before I come to my State, I would
like to emphasise that here is a period
and the opportunity when the pri-
vate sector is in a position to deliver
the goods and to deliver the goods to
an extent which is beyond even the
expectations of the planners. There~
fore, everything possible should be
done to promote this development in
the private sector. My point is, what-
ever may be the difficulties, defects
or the shortcomings or weakness of
the private sector—of course I admit
that there are many-—you have to
measure in the balance and weigh the

benefits and the advantages which
the industrial production controlled

by the private sector makes {o the
national economy and see whether or
not it far outweighs any defect or
weakness to which the private sector
is subject. My whole point is that
when we hear all sents of insinuations
against the private sector, the posi-
tive side of the picture is almost
ignored. Here is something, at a time
when .we are short of foreign
exchange, when we want to create
employment, then we can encourage
production which will be a solution
of all our problems.

I agree with the hon. Mister in
the address which he made recently
to the Central Advisory Council when
he emphasised the point that the
'policy of ‘slowing down is not in the
interests of the country, though in
certain quarters this suggestion was
made. He emphasised that the pace
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of production should not be slowed
down 1 am glad the hon Mnster
thd point out that such a pohicy—
policy of go-slow—would not be in
the interests of the country and that
we should go ahead as fast as possi-
ble to accelerate the pace of indus-
trial  development If that 1s the
policy which the Government propose
to follow, then, naturally there are
various difficulties, and 1t is not pos-
sible for me nor it 1s my intention at
present to give a list of those difficul-
ties and handicaps under which the
private sector 1s functioning But
my pomt 1s that this 1s a time when
a Iittle more push on the part of the
Ministry and a hittle more positive,
helpful action on the part of the
Ministry could be useful We can
revolutionise the entire ndustrial
sector of the country during the next
five years I say that 1t could be done
even earller We can solve this diffi-
cult problem of foreign exchange
inasmuch as the private sector 1s capa-
ble of increasing the production to an
extent which will achieve this objec-
tive

Lastly, T come to my State of
Rajasthan Here, I have got a very
serious complaint to make to the
Ministry inasmuch as the claims of
this wide, backward State have been
consistently ignored I am glad that
various industries under the then
Ministry of Production have now
come under the control of this
Ministry  As my hon friend, Shn
Satish Chandra knows, great efforts
were made with the Ministry of Pro-
duction at a time when he was the
colleague of Shr1i K C Reddy regard-
mng the claims for a fertihiser factory
m Rajasthan There was a clear
assurance from the hon Minister of
Production at that time that when-
ever there would be any case for the
establishment of more fertiliser plants,
first chance would be given to Rajas-
than Indeed, so far as the report of
the Fertihiser Production Commuttee is
concerned, 1t has been established
without any doubt that the cost of
manufacturing fertilisers in Rajasthan
would be the lowest, compared even
to the cost of the Sindri fertilisers,

That question has beeh thoroughly
gone Into, and 1t 1s a matter of very
sertous disappointment to us to find
that even this legitimate claam of
Rajasthan, namely, to have a ferti-
liser factory in Rajasthan, 1s being
consistently ignored, and nothing defl-
nite 1s still forthcoming from the
Minister as regards any step for the
establishment of this wvital project
which will assist the agricultural pro-
duction on the one hand and to some
extent the general standards on the
other hind, in Rajasthan

There are various factories mn the
public sector which are given to
various States In Rajasthan, there
are vast deposits of copper, lead, zine
and various other minerals They are
lving absolutely unexploited, but no
action has yet been taken by the
Ministry to explore them and exploit
their possibilities, and there 18 yet no
important project in the public sector
in the State of Rajasthan

Even from the point of view of the
private sector, I would like to make
a few submissions The people of
Rajasthan and the industrialists of
Rajasthan are second to none so far as
their enterprise goes They are
throughout the country, making their
humble contribution mn the industrial
development of the country But it
1s really unfortunate that the private
sector also 1s unable to play its part
in the industrial development of
Rajasthan because of the lack of cer-
tain essential amenities or facilities on
the basis of which alone any indus-
trial project could come up

Shri ¥. P. Nayar (Qulon) The
private sector has many, many repre-
sentatives from the State of Rajas-
than They have started industries
in other States How 1s 1t that it has
not been possible for them to start
any mndustry in Rajasthan®

Shri T. B. Vittal Rao (Khammam):
Start the fertiliser factory

Shr1 Somani: That 1s a point which
I myself wanted to place here While
the industrialists of Rajasthan have
spread throughout the country, how
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iz i1t that they are not taking any
imtiative mn their own home State?
I just want to illustrate the d:fficul-
ties under which they are labouring
The difficulties are lack of commu-
nications, water and power It is not
possible at present due to the high
capital cost for any private indus-
trialist to be able to generate his own
power economically There are cer-
tain_schemes m Rajasthan, hke Cham-~
bal and Bhakra, which m due course
will make power available, but the
pomt 1s how long are we to wat?
So far as the availability of power 1s
concerned I think it is the direct res-
ponsibiity of the Central Govern-
ment They have to come out with
adequate assistance to the Rajasthan
Government Then they would be
able to supply power at cheap rates
to the various 1ndustries Unless
power 15 available at economic rates,
certainly no industrmalist at present
can think of establishing big projects
at such high capital cost, unless sup-
ply of power 18 assured We hear
about the Chambal project Various
difficulties have arisen and we are
told that the power which was to be
available next year would again be
delayed by two years There may be
many schemes, but my pomnt is that
the industrialists are not able to deve-
lop industries 1n Rajasthan because of
lack of water, communications and
power If the Central Government
would come to the assistance of the
Rajasthan Government in makmg
these facihities available, I have no
doubt that the tempo of private indus-
trial enterprise in Rajasthan will cer-
tainly increase '

I may also refer to the few textile
units operating in  Rajasthan They
are simply struggling for existence
and some of them have closed down
‘They are uneconomic small units and
applications for a few thousand spin-
dles and some additional capacity by
some relaxation of controls and res-
trictions are not immediately disposed
of by the Ministry They are follow-
ing & uniform policy for Bombay and
other progressive States and the State
of Rajasthan My submussion is, if

-

these small units are to exist and
develop, the Ministry has got to come
forward in the mtial period with
some special assistance, so that these
units wall be able to work economic-
ally

1 may also say a word about the
development of small-scale industries.
I know the Ministry 15 domg a lot of
useful work, so far as the develop-
ment of small-scale industries 1s con-
cerned I find from the report that a
meagre sum of Rs 12 lakhs has been
allotted to Rajasthan for the develop-
ment of small-scale industries
throughout the length and breadth of
the State of Rajasthan

The Minister of Industry (Shrl
Manubhai Shah): If I may interrupt,
the amount allotted 18 Rs 5 crores in
the second Five Year Plan

Shri Somani* I have just seen
whatever 1s there in the report Any-
how, 1 am glad that Rs 5 crores are
there There 1s plenty of scope for
the development of small-scale indus-
tries 1n Rajasthan and if really the
Ministry would take some special
interest 1n the development of back-
ward areas, they would be able to go
ahead and 1t will solve therr difficul-
ties

In conclusion I appeal to the hon.
Minister to get the case of Rajasthan
examined on a special basis, both for
the development of industries mn the
public sector as well as the difficul-
ties coming m the way of the deve-
lopment of the private sector and also
the difficulties in the way of promo-
tion of industries in the small-seale
sector I would lhike a special survey
to be made as early as possible to
ensure effective methods bewng taken
to achieve the industrialisation of this
backward State

Shri Yajnik: At the outset, I may
state that the report of the Commerce
and Industmes department that has
been given to us shows really a cre-
ditable performance We see indus-
tries growing up in all parts of the
country New industries are beng
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set up and old industries are expan-
ded We are glad to see that the
State Trading Corporation is estab-
Lished and is now placed on a sound
footing I may say at the very out-
set that I am all for the public sector;
I am all for the expansion of the State
Trading Corporation If we are aim-
ing at the establishment of a socialist
society, surely we should have more
and more key industries started and
developed in the public sector and we
should see that the grip of foreign
monopolists on our industry and
commerce 18 reduced as soon as pos-
sble

Having said this, I must say that if
you read the report, you find that the
viewpoints of the Mmnstry are lop-
sided They look at the industry,
they look at the finance that they are
ploughing and investing 1n the indus-
try, they look at the exports and
mports They are all for more
foreign exchange and they are for
developing 1ndustries But what are
all these industiries for? We find that
apparently at the top, big industria-
Tists and Ministers are seated Below
them there are the civil services But
1 find hardly any reference to the
workers who are really the architects
of all industries They are the hands
and feet and I see very lttle refer-
ence to the development of the indus-
tries with the full, better and pro-
gressive co-operation of the workers
and technicians, who really are the
blood and bone of industrial develop-
ment and whose co-operation would
g0 very far mn the speedy expansion
of our industrial development

Then, 1 also see a sort of apathy
towards all economists You scan all
the hsts of the big wigs who are
placed in the different committees
and conferences and you hardly see
any economisis at all Some trade
uniomsts are placed mn some of the
commyttees and corporations, but eco-
nomusts are conspicuous by thewr
absence I do not know why the
Mmistry has a linx-eyed view towards
she economists.

t

The big thing today is the foreign
exchange and we find this report
lamenting over the gap in foreign
exchange, which 1s difficult to #IL
Which are the biggest earners of
foreign exchange? They are tea,
textiles and jute If you survey ail
the three industries, you find that
what I have said about the one-sided
attitude of the Miistry is true Take
tea, for instance Here again the
Plantation Enquiry Commission sube
mitted 1its report, I behieve, one year
ago and yet the Minigtry 18 sitting
tight over it It is still considering
the report and 1s not able to come to
any precise conclusions It is not
able to implement all the recommen=
dations that have been made for the
benefit of the workers, who have been
the hewers of wood and drawers otﬁ
water m this industry and who have
really made millions for the planters,
who 1n fact have earned the foreign
exchange which 1s really very neces-
sary for our development.

Then again, there 1s the question of
consumption 1f you look at the tea
that 1s 1n the Indian market, you find
that 1t 1s of the most inferior quality.
The best things go abroad for foreign
exchange At the same time, if we
are producing large quantities of
tea—we are the biggest producers of
tea—then, 1t 1s necessary that good
quality tea should be available at
reasonable prices for the vast majo-
nity of our people If we produce
tea let us also have the benefit of it.
Here again, as I said, the Ministry is
neither looking at the plantation
workers nor looking at the consumers
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Take textiles for instance Here a8
an old-timer I am reminded of what
Gandhiji always used to say on the
sixty crores of rupees that used to be
exported to make up our deficat in the
cloth production Today we are not
importing cloth, we are exporting
cloth That 15 very good But at the
same time why is not the Ministry
looking at the necessity of increasing
the supply of switable cloth at suit-



p129 .. Demands for Grants

[Shri Yajnik]

able prices to the Indian consumer?
The Ministry, I thought, would have
shown from their figures, as it is
easily possible for them to show, the
increasing availability of cloth per
pérson in India. I would be very
glad if it was made available at rea-
sonable prices. But here again, the
Ministry is not concerned so much
with the availability of cloth per per-
son in India. They are just looking
at the foreign exchange and no men-
tion is made of the’ targets of more
and more availability for the people
of India from the vast quantities that
we are producing every year.

‘s Then there is the case of jute. An
non. Member today asked a question
about the disparity| in the price of
raw jute and the price of the manu-
factured jute articles. The disparity
is very great. It is all right to say

. -that jute is not easily turned into a

finished product merely by chanting

mantras. You have to spend money
on it, have machinery for it. The
management has to be paid; labour
has to be paid; and the market-
ing has to be done. All that is
true. But is there not something
wrong with the whole of the jute
industry? .

. We must here remember that the
- jute industry, due to historical rea-
sons has been in the grip of foreign
.interests, largely British interests.
They have dug themselves into the
soil of Bengal and Calcutta. They
have earned their original investment
many times over. And if sometimes
they produce more and sometimes
less, seal off some looms, unseal them
and again seal them, and then say
that their export is not up fo expec-
tations, 1 think there is something
wrong and fishy about the whole
business. I think it is due to the
enormous avarice of the foreign
monopolists for bumper profits that
comes in the way of greater produc-
tion of jute and greater export of
jute. Never mind if it is sold at'a
Jesser profit, but we can export more
and earn more foreign exchange and
we can have at least more jute pro-
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ducts in India at a more reasonable:
rate.

So I think it is necessary to look -
into the whole question of the dis-
parity between the prices of the raw
produce and the finished jute produce
and hit out at the bumper profits on
which the foreign monopolists’ minds
are set. I- think their grip must be
loosened. They must be made to
feel that they must adjust them3elves
and not be allowed to seal their
Jooms. All seals must be broken;
production must be speeded up.
Never mind if the jute has to be sold
at a lesser rate, but it must be sold
and it must be exported. If the
monopolists would not care to
export it, let the State Trading Cor-
poration take it up at fixed prices
from the jute mill-owners and sell

. it to the foreign countries. I think

it is necessary to look very closely
into the operations of the jute indus-
iry, to break all bottlenecks and to
see that more jute products flow
into the market and more is exported
in order to earn better foreign ex-
change.

That brings me, Sir, to the whole
question of grip of the foreign in-

terests on our industry, not only
on our industry but also on our
commerce. It is all right to have

foreign investments in India; it is all
right to have their technical assis-
tance. But let us not forget the posi-
tion that we are gradually. creating
for ourselves. Dué to historical
reasons, as 1 said before, our com-
merce is also in the grips of foreign
interests who are today the biggest
exporters and importers. These
foreigners have a complete grip over
our exports and imports. It is a
disastrous situation for our country to
face. The foreign exchange banks,

~ the foreign insurance companies, the

foreign maritime insurance com-
panies, and the Rallies and Volkarts
have a strangling grip on the economy
of India. The sooner this grip is
broken, the better it is for us.

Just now an hon, Member, an in=
dustrialist, was speaking about the

~ performance of the private sector.
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Why have they not come forward to
dbreak the grip of foreign monopolists?
Why are they still continuing as the
agents of these foreign monopolists
in trade and industry? Especially in
trade, why don’t they take courage in
both hands? The shipping and in-
surance companies, the banks and also
big export and import houses are
foreign. Our industries are also
getting more and more into the hands
of these forecigners.

The jute industry is there. The
huge refineries~—they may not be in
the purview of this Ministry—but let
us not forget that the Burmah-Shell,
the Standard Vacuum and the Caltex
are not here for your benefit. They
have established Centres in India not
only to sell o1l to India but also to
the whole of the South Kast Asia.
They are Centres of these monopolist
interests. If all these interests, the
banks, the industries, the refineries,
the Lever Brothers who have got
anterrible grip over our soap indus-
try join together, it will not board
good for the country. It may be that
a crisis in foreign exchange is created,
or when we find ourselves at a
lcose cnd, they might show their
teeth and their claws and then it may
be too late to undo the wrong. 1
think that it is very necessary for our
Mimstry to look in this direction and
to do everything in our power to
brecak the stranglehold of the forcign
monopolists over our industry and
commerce as soon as possible.

Sir, I am sorry to say that Bombay
and especially Gujarat do not fare
well in this report that is submitted
to us. I find a number of industrial
estates. There is only one estate that
I sece in the report which is going
to be established at Rajkot. I am
glad that anyhow the industrial
estate is being set up in Rajkot. But
I heard and I read reports of a very
big industrial estate which was being
set up on the outskirts of Surat and
that was during election time. I hear
reports even now of that estate being
set up. But, in the report that I have,
I do not see any mention of the
Udhna estate at all. I am speaking
subject to correction and my hon.

friend will please correct me if I am
wrong. So far as the report is conw
cerned, it is absolutely silent about
Udhna near Surat. It speaks only
about one industrial estate that is
being set up in Rajkot.

A few months ago, we heard of a
lot of industries that were to be
developed in Bhavnagar—a cement
factory, a bicycle factory and even a
refinery being set up. Of course, a
great prospect was held out to the
people. So also, the prospect of the
Bhavnagar-Tarapur railway line. But,
nothing appears about these in the
picture anywhere. I think the
development of - Gujarat in respect of
industry has been lost sight of to a
certain extent. The textile industry
is m Ahmedabad. But, many other
industries are lacking. More indus-
trial estates, whether in Gujarat or
Maharashtra, should be established as
also more small industrial centres.

My real grievance is, I am now
coming to that, about rural India. One
clear thing is, in this report which is
a fairly elaborate one, anly in one
place I read about rural India and
that is wherce the new small industry
products are to be sold in the country-
side. The curious thing is that
mobile vans have to be engaged in
order to carry these precious goods
to the countryside, to get their money,
for products which the cities may not
take, but the village people may be
duped into buying. I do not under-
stand the logic of sending out vans
into villages for selling new products
with which the people are not very
famihar. If they are good products,
the village people do not require any
vans to take these products to them.
They go milcs and muiles to the fairs,
to the taluk and district towns to get
what they want. If they think that
something, even if it is new, is good,
they will go far to buy it at a reason-
able price. You do not require vans
to take these goods before their
cottages. That is the only mention
about rural India in the whole of the
report.

While you are wanting to send to
the villages such doubtful industrial
experimental goods, that are turned
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out by the new industrial estates,
you are absolufely silent about what
they want. What they want are two
things. First of all, they want rea-
sonable prices for their products and
secondly they want their require-
ments ‘to be supplied to them for
producing more food and more indus-
trial crops at a reasonable price.
There; again, what do we find? Cotton
grows in many parts of India, Gujarat,
Bombay, etc. American cotton seeds
were sold to the people everywhere:
They were told that a new era of
prosperity is before us because we
will be able to grow and sell American
varieties of cotton and get a bumper
earning. But, the curious thing was,
the American crop was sown, and
yielded a good return, but when it
went to the market, there was no
demand, there was no price.

The Government popularised the
American variety of cotton. It was
only through the Agriculture Depart-
ment that we saw the seeds. But,
when the produce was harvested in
the field and taken to the ginners,
there was no demand. People lost
heavily on this new American type
of cotton probably because Govern-
ment had, by that time, imported vast
quantities of real American cotton,
with the result that prices fell and
the expected prices were not realised.
The point is, today, the peasant has
got thoroughly pessimistic so far as
the new variety of cotton is concerned.
. They shun American cotton like
plague. They think that they will
be bogged down into very serious loss
and they will be producing something
for which there will be no market.
We cry for long staple cotton. But,
if it is produced on our soil and in
new places, there is no demand for
that.

The last point is about their require-
ments. While it is good to have more
iron and steel production in the
country, the Commerce and Industry
Ministry should see that better iron
goods and better fertilisers are availa-
ble at the door of the peasant in the
yural areas at reasonable prices. What

21 AUGUST 1957

Demands for Grants 134

do we find? Fertilisers are being pro-
duced at Sindri We are told that
there are bottle-necks, teething
troubles and ‘an unexpected fall in

_production. Today, as I find it in my

countryside, I have to buy

imported chemical fertilisers. at
a very - prohibitive price. There
is nothing else available in the

market. I am told that when the
Imperial Chemicals, again a foreign
concern, used to distribute these ferti-
lisers, it was done in a reasonable
manner. Today, the Government has
taken the whole monopoly, with the
result that people have to buy them at
the opportune moment, at whatever
price they can get, whatever is availa-
ble. Because, farming operations do
not wait for the vagaries of the
market or the vargaries of the Minis-
try. While it is a good to have more
fertiliser factories and more pro-
duction of fertilisers,—we are very
glad to read about it—what is at the
doorstep of the farmer? He does not
get the fertiliser that he wants at a
reasonable price. He wants Indian
fertilisers. No doubt, he will be pre-
pared to pay a little more. But, it is
not available.

So also with regard to iron and
steel. More production is good. But,
what about the farmer? The farmer
is not a negligible person in this
country. He represepts- 80 per cent
of the people. You rely.upon him to
produce more foodgrains and more
raw materials for industries. Give
him some hope, some chance, some
enthusiasm. Give him a square deal.
Give him what he wants at a reason-
able price. He is prepared to go to
the Taluk market. Fertilisers need
not go to him in motor vans. He does.
not care for that. He is prepared to
spend a day and some rupees in order
to get it. But, the trouble is, as I
said before, this Ministry has been
looking after production, just pro-
duction and not thinking about making
things available at the proper price
to the people who need them maost.
That is the trouble with regard to the
iron implements. They want the
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plough, the harrow and other things.
As I said, fertiliser is the real cry
of the moment because, without a
greater use of fertilisers, agriculture in
India cannot take the strides that it
is expected to take.

Lastly, cement. We are very glad
to see in the report that more cement
is available. But, where is it in the
country? I go to Ahmedabad and the
cement dealer says, there is no cement.
You have to wait and wait. This 1s
even for agricultural purposes, not to
speak about any bath room or any
house. That i1s out of the question.
Nothing 1s given at all for the villages.
May be, plenty of cement is availa-
ble in Ahmedabad for even small
bungalows. 8o far as the villager s
concerned, he does not get it. Cement
may be produced more; but rural
India may well do without it. That is
the whole system, that i1s the whole
structure of Government today. There-
fore, I say, while we are taking
strides towards a socialistic economy,
—we are glad about it—let us also
remember that society means a combi-
nation of human beings and it is the
human beings that count. Let the
millions of India feel that they get
more cement, more fertilisers and
more iron for their use. Otherwise,
we will have to say with Goldsmith :

“IIl fares the land to hasten-
ing 1lls a prey

Where wealth accumulates and
men decay.”

Mr. Speaker: Shr: Ramjyi Verma
After him I shall call Shri Ramsing-
bhai Varma and Shr1 Ramakrishnan.
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fis g wmaw & o § AR aww
ey | Aot & W qar fedm
g dim AT ¥ w7 i wifE
qferdy <eft }, TowEe § 9 OF qgq
=y W FemuwTd @ WX 77 A
g€ ara 2 f afx aw Fw w1 390 SET
¢ afz g% ooy st & afk &
T A gt § & gn Wefr
fasrer &Y s & SRy oy AT ERT
TR | & o I 4T TFH M
W EER DA T IR E 7T Ty
W & WIAR &9 A%d § A& | gafao
# g7 frdea $ s1g9 ¢ 5 wqw o=
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Ferpd 1 e gt v awAg
g qear § fe oarefefdt ¥ w9
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¥ fad 7w W oY ¥ § W,
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WaR T FAR AT TR E | F 9y A g
fr g W@ SO W e Teed
T A 6 I 75 757 ageAqw wR
I T & WK IEN @
woft ifgd W SaR wawoniE Ay
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fod faday & = @ & VR |
S & & fr @Yy Sad € wfaw
feF1s BT & 1 ATy oy ey S
& 3 AU IE A AgE AT E |
T 2 T AW & WA [WH iR
& GEET WY ST §, 9T WA W A
& @ F 92 ) 9 92T § WK
T N & g g ¥ F IR av
TR @ET 37 FW § T F I A
AT F9 TE gray fe 397 fagda
W fAw Y e A fomn oA ¥
1), 7 IaT Y FHT AT § | g
q LeuY ¥ fara ¥ sa¥ fad swaw
es 1| Fy U dfefos amar a1 5%
T LEUE ¥ FhT ¢ FAT ;1 @ dfe-
foam v wmar | o= ww 2R R
7 TAA W A HFT T AT W
T@ W faew 3 13t g 3m A
gufd R agd 5 fira WX
THrg anfad gf 8

% 7% fw o e g fe
T U wREET A9 W g s fF
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T dfex Twww (w3 AW
&t L T N @ FewRer AT @
o @ § o fr gk fad g,
wret & A afeF +f e Ty @
T § | 9 A4 F TR B A
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LRUY=YY 7 3 |7 ¥ 97E I = HAGY
sqreT gt § Wi 2aNY~LE ¥ ReUd-
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Y & 1 Fod a1 g, form ®Y
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g & &hr W dforr @ A R To
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T W gw i W e
ae@ 2 1 M g0 wrw g fF R
JURT N A WX IAF g9 W qwr
¥ I I =y &, AR I AT
N Ay W AR aF ST
T QT AT ISER |

Shri Dasappa (Bangalore): Mr.
Deputy-Speaker, Sir, I see from a
perusal of the reports that there has
been a perceptible progress in the
productivity as well as production in
the country. That 1s a thing on which
I jJoin with my other hon fmends in
congratulating the Ministry.

During the First *Five Year Plan, I
found that one of the lacunae was
that they took very lttle note of the
need to see that the imbalance that
there was 1in the country between
agriculture and industries was set
right. That was one of the criticisms
which I levelled on certain occasions.
I am glad, however, that during the
consideration of the Second Plan, this
great gap has been sought to b2 made
up and to a very considerable extent.
So, 1 think, now the way to progress
and prosperity is fawrly clear and it is
gamming momentum and 1t will not
be possible for anybody to preveat
the rapad economic progress of the
country.

There has been a general awaken-
ing among the people and a desire for
developing industries 1n almost every
sector. And, I thunk, the Ministry is
mapintaining & farr balance between
the various sectors, whether it is

heavy industries, whether it is the
nationalised sector, or the private
sector, or the small-scale, medium or
cottage industries.

I am anxious that the moneys that
are being spent—and I should say in
a very generous way, relatively speak-
ing, compared to what we have been
accustomed during the past many
many years—should be well utilised
and fully utilised and nothing should
be done which will hamper this even
progress to which I referred.

I must say that my hon. friends
expressed their apprehensions as to
whether the tempo has not been a
little too much for our finances to
bear and whether we will be able to
push through the schemes to their
completion in the years to come, at
any rate, during the Second Five
Year Plan. Therefore, let e deal
with the question of foreign trade in
the first instance.

Shn1 V. P. Nayar launched, what I
consider, a very severe attack on the
way in which we dealt with this
question of imports and said that we
had not been sufficiently careful in
planming these imports If we see the
nature of the imports, it will be amply
clear that it is because of our in-
creased tempo of industrialisation
that we had to import more and more
plant and machinery; 1t is this which
had contributed to this large increase
in imports and the consequent large
gap between our import and export.
In 1954, our deficit was about 55 crores
and in 1855, it was about Rs. 58 crores.
In 1956, it is about Rs. 200 crores.
This large gap is accounted for by
the heavy imports of plant and machi~
nery.

14 hrs.

I must say that there is something
in Shnn Nayar’s criticism! Having
known what our Plans were like, we
should have been infinitely more
judicious in our import of consumer
goods. Have we done that? It is
stated here in this report that so far
as consumer goods are concerned, they
have remained stationary. May 1
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ask, whether 1n view of the increased
internal production 1t was right that
it should have remained stationary
and secondly, in view of the antici-
pated heavy imports required for our
development programme, it was at all
right to keep them at the levels
obtamning 1n the previous years? From
1953 onwards, the consumer goods’
imports remamed somewhere about
100—150 crores of rupees, annually.
When compared to the heavy imports,
the percentage has come down from
33 to 25 per cent of the total imports.
We should had adopted a more
austere policy than we have done I
do not know why they have adopted
a system of lhberalising licences and
so on Why was this liberalisation
resorted to by the Mmistry? Perhaps
the answer may be that the price of
consumer goods must be kept at
reasonable levels.

I have no sympathy with that
approach or attitude. We should
know something of the austerity and
the economy programme in UK imme-
diately after the war. I think I am
not far wrong when I say that a
couple of pegs of wihsky would cost
in England much more than the price
of a bottle of whisky exported to
America. They denmied themselves
these in order to save the {foreign
exchange. The people in ° England
were having patches in thewr elbows
when tweeds and such other clothings
were exported—80 or 90 per cent of
which were to America Even
with regard to the various other con~
sumer goods, they were denying them-
sclves An adult would not get more
than an egg once a week. The sugar
cubicles were ridiculously small for a
cup of tea But that economy brought
them round agamn to their pre-war
levels

We have had no such authority
programme here. On the other hand,
mspite of the fact that we have got
this heavy expenditure ahead, we
have lLiberalised our licences I am
not here weeping over spilt milk.
But, I thunk 1t 1s time that the

Munistry took note of this thing and
reduced the imports of consumer goods
considerably.

That brings me to the question of
eXports as well. Tea, for instance, is
bringing us a lot of foreign exchange.
Likewise there are other commodi~
ties—-tobacco, cotton to some extent,
coffee, etc. An hon. Member suggeste
ed that it should be available within
the country-—a fine variety of tea,
called Orange Pckoe I do not think
1t is not available but the cost is
Prohibitive. I feel that we can very
well get on with the tea we have got
now Similarly, I see that the coffee
exports have been considerably res-
tricted 1n the last year or so. I really
do not know why there should be

sucth a shortfall m the export of
coffee
Shri Ranga (Tenali)* We are

drinking too much.

Shri Dasappa: I am glad to know
that we are gomng to spend more
money on coffee cultivation and so on.

I would now take up the question
of nationalisation I am not very
much enamoured about nationalismmg
industries that do well already. 1 see
no merit 1n that. At this part of our
nation’s history, when we want more
mdusines, I would rather ke to
divert all these funds which we think
of ysing for nationalisation towards
building up of fresh industries, of
which we have got any number. I do
not want to dwell at length on this
paint I have so many other things to
refer to. I am also of the opmion
that there should be no such come-
Partmentalisation as the pubhc sector
and the private sector What is the
Private sector unless it is going to do
some service to the public. There-
fore, there should be no such com-
Partmentalisation. I have no objection
if the private sector comes with
Suffictent enterprise to bwld prac-
tically all the industries which the
Government are not contemplating to
take over. All that we want is pro-
dyction. But, I think it is the duty
of the Government to sponsor those
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mdustries and projects which the
private sector is unwilling to under-
take possibly because of shortage of
money Later on, if necessary, they
can be passed on to the private sector

One of the greatest obstacles to
building up industries 1s the difficulty
of promoting industries either because
of want of technical personnel or the
means to gather all the material and
build up those industries Therefore,
the Ministry should take up all these
—J] am glad that it 1s already per-
forming that function very well—
and build them up with the collabora-
tion of private people That in reality
would be as mixed economy That 1s
to say, Government need not have all
the capital investment in these con-
cerns They can very well attract
private capital and I think 1t would
be a desirable hine of development
because it has proved successful 1n
other places

I would like to say a word or two
about the textiles With regard to
the textile policy I do not want to
say much, because certain hon Mem-
bers have already spoken about it I
am very happy that the -handloom
sector 1s beng nursed very well
during the last few years

Shr: Ranga Are you sure?

Shr1 Dasappa I am sure'that lakhs
of weavers are very grateful to the
Ministry for the large amount of
money that they are spending, the way
m which they have developed the
market and also aided co-operative
socleties

The report of the Kanungo Textile
Enquiry Committee has suggested con
version of handlooms to power looms
to the tune of 35000 power looms or
80 The Ministry says that that can
only be possible m case they form
themselves into co-operative socleties
My point 1s this If you wait for the
formulation of co-operative societies
before you enable a weaver to convert
his handloom into a power loom, 1t
will take a long time After all, why
should we make that a condition
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precedent? I do not think the Textile
Enquiry Committee presided aver by
Shr1 Kanungo would insist upon that
condition here What I would suggest
15, wherever a weaver is willing to
come forward to have these power
looms 1t would be good to allow
him to have the conversion

Then, with regard to the power
loom sector—not the mull sector or the
handloom sector—I find that they
could now compound these excise
duties by a certain method, by what
are known as loomage charges With
regard to this there is a certain diffi-
culty experienced by many of the
power loom holders, ;n so far as a
loom 1s not going to work all through
the shifts and all through the month,
and therefore there are many many
days in the year when it 15 lying 1dle
I see that there 1s no attempt made
to exempt them the looms, for the
days when they 1dle because of over-
hauling, reconditioning and so on I
think that 1s a matter which the
Ministry can very easily attend to

I would like to say a few more
words getting nearer my own State
The silk industry has already been
referred to 1 am very glad that a
great deal 15 being sought to be done
with regard to the silk industry All
that I am sorry to note 1s that each
year they sanction large amounts of
funds which are never spent

Shri Ranga They do not lapse

Shri Dasappa I really do not know
why they budget and even sanction
so much more than what they are
able to spend during the year 1 do
not want to guote any figures, but
sometimes they may sanction Rs 40
lakhs whereas not even Rs 20 lakhs
18 spent I think 1t 18 better that
these schemes are well considered
before these amounts are sanction-
ed

Then, electricity 1s developing very
rapidly m the land We want more
and more transformers, and heavier
transformers 1 was very glad to see
the other day that in Bangalore the
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hon. Mimister inaugurated an expan-
sion wing of a private transformer
factory. We have a Government
electric factory which is very much
older than that, and which has been
doing very successfully. So far as
the small transformers are concerned,
I believe there is a scheme for expan-
si10n, and they are having a project for
the manufacture of higher-powered
transformers I would be very grate-
ful to the hon. Minister if he can
treat this scheme equally sympathe-
tically.

Comung to the cottage industries,
one of the dollar earning industries 1s
the drugget industry These are used
as summer floor coverings in America,
and they have a very good market
Unfortunately, because of want of
organisation the industry is at a very
low ebb today After about six or
seven years I find that there will be
a processing plant nearer Madras [
am very glad to see that. I only
hope that this Minstry will take a
parental care of these various small
industries They are probably
absolve themselves of their responsi-
bility by saying that these are all
matters which should be left to the
State I quite appreciate that stand
The responsibility may be of the
State But, why are we discussing
the development of the entire econo-
my of the country, unless we take
upon ourselves a certain amount of
responsibility for due mmplementation
and execution of these things for
which monies flow from the Consoli-
dated Fund of India? Therefore, my
suggestion holds good to all the
schemes wherever the Centre makes
over grants to the State I do not
say that they should interfere un-
necessarily, but they should keep a
very watchful and vigilant eye over
the right implementation of the
various schemes.

Mr. Deputy-Speaker: The hon
Member must conclude now.

Shri Dasappa: I have only one more
point to make. I do not know whe-
ther it refers to this particular Minis-

try now; they have passed it on
think to the Ministry of Steel, Min
and Fuel. I am referring to a vexy
nice project which we had in the
Mysore Iron and Steel Works, the
scheme for manufacture of stainless
steel. I was told that these huge
schemes of Rourkela, Bhilai and
Durgapur. ...

Mr. Deputy-Speaker: After the time
is over another point should not be
taken up. It would be better if he
concludes here. When it does not
really relate to this Ministry, why
should that be taken up especially
when there is no time?

Shri Dasappa: They will be able to
influence the course of events, I am
positive about that; otherwise I would
not have made a reference to that.

In any case, Sir, I am very happy
to see that we are on right hnes and,
as I said, the road to progress is clear.

Shri Ramakrishnan (Pollachi): Mr.
Deputy-Speaker, Sir, the problem of
industrialising India 1s the problem of
industrialising an  under-developed
country The problem has two
aspécts The first aspect concerns
itself with increase of internal pro-
duction With the accelerated econo-
mic development which we are con-
templating, there 15 & gap between
demand for consumption and produc-
tion The hon Minister in the Advi-
sory Council made very great stress
for the need for increased production
and bridging this gap effectively The
Government has taken, I am sure,
effective measures to see that the
internal production of the country is
increased and, as records show, there
has been an appreciable increase in
the production.

There is another aspect which is
equally 1mportant. This aspect
concerns with increasing of exports.
Recently, there has been heavy
demands on our sterling balances. The
hon Minister himself has pointed out
that in 17 months there has been a
fall of Rs. 269 crores in our sterling
balances. For the economic stability
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of the country, it is necessary to
bridge this gap also, and this gap can
be bridged by increasing our exports
and resiricting our imports to essen-
tial products,

Our resources in both men and
material are vast. In the phased
develppment programme of our coun-
try, priorities should be given to
those industries that will either save
or earn foreign exchange. By a proper
allocation of priorities it should be
possible to lithit our requirements
considerably and still progress at a
pre-determined pace towards success-
ful completion nf our Second Five
Year Plan.

I feel confident there is a great
possibility of increasing our export
trade. I think this calls for a psycho~
‘logical change in the attitude regard-
ing our export policy and also cons-
tant revision of the policy from time
to time There 18 a feeling that we
should export only finished product,
or at least semi-flnished products.
We should ban all exports of raw
materials I feel that at least as a
short term measure we should
seriously consider the export of raw
materials which would earn us foreign
exchange Of course, I am conscious
that this export policy should be con-
sistent with internal prices and also
with internal demands. I would
suggest for the consideration of the
House and the Government a complete
survey of our present production
which is not being fully utilised in
the country and which might earn
foreign exchange I cite oilseeds as
an example.

Mr. Deputy-Speaker: The hon.
Member should not give the impres-
sion that he 1s reading

Shri Ramakrishnan: Cotton-seed
actually produces three important raw
materials One of them is linters.
The other is oil, and the third is cake.
Now, only five per cent of the cotton-
seed that has been produced has been
extracted for oil. Today, the figures
show that in 1954-55, there has been

Demands for Grants 9160

a production of 15 Iakhs tons of
cotton-seed. If this had been extrac-
ted for o1l we-would have had 60,000
tons of linters and also 1.8 lakhs
tons of o1l which would be valued at
Rs. 25 crores and linters would have
brought us another Rs. 8 crores by
way of foreign exchange.

This 18 also the case with ground-
nut cake which is being utilised as
fertiliser. 80 per cent of our ground-
nut cake is being utilised as fertiliser.
There is six to eight per cent of oil in
ground-nut cake. This also could
be extracted by solvent extraction
which, according to the present
figures, y1elds 35,000 tons of oil which
would be valued to the extent of
Rs 5 crores If the cotton-seed oil
18 used for hydrogenation instead of
the ground-nut oil that is being used
today, we would earn another Rs. 2
crores by way of foreign exchange. I
suggest for the consideration of the
Government that immediately cotton-
seed oil be utilised for the hydro-
genation purposes and the ground-
nut o1l that would be released as a
consequence be exported for earning
foreign exchange.

Castor seed is another important
exportable item which would get us a
lot of foreign exchange. Castor seed
o1l is being used today exclusively as
a lubricant for aircraft industry, and
it 1s in great demand Castor seed oil
also is a very great industrial raw
material which is being wused for a
new synthetic fibre Jhere are other
importable items like cotton, the
mmports of which are in increasing
demand We can also limit the
import of long staple cotton by ex-
panding our staple fibre—the viscosa
rayon—industry. 1 think Govern-
ment should give enough encourage-
ment for the development of this
industry and also limit our import of
long staple cotton.

Today, industrial raw materials
form a large portion of our imports.
With the development of basic indus-
tries, this situation might redically
change The manufacture of capital
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goods also has formed a great part of
our immported goods I think that with
the encouragement that the Govern-
ment has given for the development
of capital goods industry, we will be
able to produce much more in the
conung years Stil], I feel there has
not been appreciable development in
the capital goods industry I am
referring to the manufacture of
chemical plants 1 feel that there has
been some difficulty in the develop-
ment of whole chemical plants as
such, because 1t 1s a very vast indus-
try with complicated and different
type of equipment I suggest that for
the immediate 1mplementation and
development of this sector, the Deve-
lopment Wing of the Minstry of
Commerce and Industry take up the
design of this chemical equipment
and they can farm out for manufac-
ture to different establishments that
are already in existence I think we
can easily bring about this thing and
also earn a lot of foreign exchange by
that means

I would also like to draw the atten-
tion of the hon Minister to the fact
that there has been a retarded growth
in certain major ndustries I am
referring to the electronic 1ndustry
which has played a very great part
during the last war This industry
has come to occupy a very prominent
part m the industrial set up of many
nations As a matter of fact, during
war time, whichever nation has led
m the development and application
of electromics has led m the war
There was a race 1in the earher part
of the war for the rapid development
of electromcs The electronic indus-
try also has ushered m a new age of
automation I do hope that consi-
deration will be given to the develop-
ment of this industry

I would also like to draw the atten-
tion of the Minister to certain dangers
and discrepancies m any major
economic, industrial development that
we have envisaged today Mono-
polists, cartels and oligopolists have

been found to have adverse effects on
the healthy growth The mmbalance
m the regional econorhic ahd indus-
trial development would also have
not only political repercussions but
also serious economi¢ consequences.
India 1s a very vast country Many
regons are far remote from the
source of raw materials The pressure
of population m certain areas and
regions has been much greater than
in others There are many difficulties
in the mobility of population from
one region to the other In fhe hight
of all these difficulties, I suggest to
the hon Minister that consideration
should be given to set right this im-
balance I beg to place before him
some suggestions for his consideration

The major portion of medium and
small-scale industries should be ex-
clusively reserved for those areas and
also industries which require great
skill could be thought of being put up
In those regions There are also
many 1ndustries which do not exclu-
sively depend on lucation They are
not location dependent Such indus-
tries can be thought of for location in
those regions

I think priorities should be given
for labour intensive industries where
the population pressure on land has
been great I also place for the con-
sideration of the House that a sub-
stantial portion of our defence indus-
try should be located m the southern
region as a matter of strategy

I would hke to lay great stress on
Industrial research which 1s being
neglected today 1 think our indus-
trial research should form the back-
bone of our industrial economy How
1t should be promoted, I leave 1t to
the hon Minister Innovation should
be a first base Healthy competition
would be a spur t. efficiency, innova-
tion and continued development of
industry I would also like to see the
public sector competing with the pri-
vate sector and maintdining a healthy
economy
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In conclusion, I would like to add
that the country has the comfortable
and confident feeling that we have
able leadership in the hon. Minister
and his colleagues in the Ministry of

Commerce and Industry.

o wme (wwnfafc) - ey
wErew, afvsy Wi SURT F AR § -
w1 HY Y fy o W Y § 999 W
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Sreamfamr 3 afen gv 2@ §
R o &1 mgde dw § @
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& T wET §w & ¥ wfEw
e oA ofeaw Aw 7 3T fa
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oY SARYT AT 7 Y & I %
T GAQ a9 i @ | agd At
T o T WT g g
FT AR

Shri Manubhai Shah: M
Deputy-Speaker, 1 did not
originally intend to take up the
time of the House, because, 1n a very
large Ministry like ours, naturally,
there are many hon Members who
wanted to speak und are willing to
speak However, I would Iike to
clarify some of the aspects concern-
mg this Ministry though my Senior
Colleague will deal with all the as-
pects 1n his reply to the debate

Several hon Members have men-
tioned and made a pomnted mention
of the industrial policy of this coun-
try The test of a national polcy, I
hope the House will agree, can be
three-fold: firstly, how well that
policy has been laid out and how well
it is bemng implemented, secondly,
how well co-ordinated and in step
and in harmony are the different
sections of the economy concerned—
in this particular case, the industrial
economy—moving with one another
in a well integrated manner, and
thirdly, how fast and how speedily
the results of that policy are being

made available to the nation There-
fore, I would beseech the House to
judge the industrial policy of this
country from these three primary
critena

I would place before the House
some data and also some of the tan‘l-'
ble results that this country has
achieved during the last decade.

The House 1s aware, of the indus-
trial policy statement made by the
Prime Minister in 1948 and subse-
quently almost repeated without
many major changes, except a few,
in 1956 I cannot personally conceive
of a better poficy more well {axd out
than the one mentioned 1n that policy
statement, 1n an under-developed
country where poverty among plenty
1s almost visible Plenty, because, this
country has very vast industirial re-
sources In some cases, our resources
are such which can be compared
with any advanced country 1in the
world Let us see, for example, elec-
trification One of the very modest
estymates made last year hag shown
that 1f all the rivers which are avail-
able for hydro-electric generation art
harnessed, this country can easily
pioduce 40 milion kw energy The
mngtalled capacity from hydro-electric
sources can never be better i1n any
country in the world

By the same mecasure, 1n the agri-
cultuzal economy of this country, the
plan that we have launched upon will
bring under direct irrigation 40 per
cent of the land, that 1s 12 crores of
acres out of 30 crores of cultivable
lands m this country Take, for in-
stance, iron ore I do not know of
any country in the world which has
known reserves of 1rbn ore such as we
are fortunate to possess Almost on the
present computation, we possess 30
to 35 per cent of the world’s resources
of iron ore, of a very high quality
indeed and of easy availability These
details of the different economic re-
sources can be mentioned st very
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great length. But, I would not spend
. the time of the House in mentioning
more factors because I have mention-
ed some of the basic elements of the
industrial resources available here.

When these resources are available
and when we have undeveloped man
power, how fast and in what har-
monious manner have we gone? Gov-
ernment decided that wherever neces-
sary, where the industries cannot be
promoted by the people, Government
must move fast enough. There had
been a great controversy between the
public sector and the private sector.
I am glad to see that in the hon.
House today and in the last session,
and in the country as well, there has
been a great deal of reconciliation
between these two points of view and
the whole nation seems to have ac-
cepted the respective important roles
that these two sectors of industrial
economy have to perform in this
country. The Government, therefore,
are moving very fast in this direction.

I would only mention a very few
details about industrial production to
show in what manner progress has
%ecen achieved. Some time back, the
hon. Minister Shri Morarji Desai
mentioned them before the Industrial
Adwvisory Council. But, many a time,
these facts are being overlooked when
we compare the industrial develop-
ment of the country. I am mention-
ing this only to point out what some
hon. Members have said.

Some hon. Members have mentioned
that the rate of capital formation,
the rate of investment, the rate of
savings in this country, particularly
directed towards industrial invest-
ment may not be considered to be
adequate. I am wholly unable to
agree with this view. I may give the
example of a few industries, At the
time of Partition, in textiles, the rate
of production was 3760 million yards.
After a decade, the figures have
reached 5500 million yards, a rise of
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aimost over 50 per cent. In the
vanaspat: industry, 95,000 tons was
the production at the time of the
partition. The present production is
320,000 tons, an almost four-fold in-
crease. In sugar, it was 10 lakh tons
in 1947, Currently, in this year, it i
20'1 lakh tons, a two-fold increase.
In the salt industry, the production
in 1947 was 19 lakh tons which has
now risen three-fold and it is now
57 lakh tons. This is regarding cone
sumer goods which are very neces-
sary in any country where the people
are on the border of mal-nutrition or
lack of proper nutritious food.

Coming to the chemical group of
industries, which are very vital for
producing producer goods or for pro=-
ducing such of the capital goods with-
out which no country can further its
industrial development, 1n sulphuric
acid, the production at the time of
the Partition was 60,000 tons. Cur-
rently, it is 165,000 tons, 24 times
production. In caustic soda, it was
merely 3000 tons. Now, it is 43,000
tons, 14 times increase in production.
In soda ash, it was 14,000 tons; today
1L is 93,000 tons, a seven-fold increase.
Ammonium sulphate is a very impor-
tant comstituent for production of
fertilisers. At the time of the Parti-
tion, 21,000 tons was available. Now,
1t has risen to 365,000 tons, 17 times
increase in production. In super-
phosphate which was an almost negli-
gible 5,000 tons, we have now & pro-
duction of 125,000 tons, an increase of
25 times

Coming to what are called the engi-
neering group of industries, which are
really the most vital sector of econo-
my for any advancing country which
wants to industrialise itself at a very
fast pace, the figures are still more
staggering. There was practically a
total absence, if I may say so, of the
engineering group of industries in this
country when India became indepen-
dent. As a result of this well-formu-
lated and well-implemented policy
over a decade, the bicycle industry,
from a mere 40,000 numbers of assem-
bly in 1947 has progressed to the
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current production of 6} lakh num-
bers, almost 95 per cent of which 1s
indigenously manufactured A very
small percentage, hardly five per cent,
of the components 1s today being
allowed to be imported I can also
assure the House that it 1s our ende-
avour to see that within a few years
there shall be no foreign component
mn this tmportant industry

In the automobile industry, there
was hardly any manufacture at all
Only the ckd packs were bemng
assembled 1n this country, that too in
very small numbers Yesterday my
hon friend Shr1 V P Nayar described
thyy ndustry as something which s
ramshackle, producing nothing,
having no development

Shri V. P Nayar 1 never said

Shri Manubha: Shah I may for
the information of the House mention
here that from practically nil produc-
tion, the current production 1s 35,000
units of automobiles this jear, and
1n all of this about 50 to 60 per cent
of the paits i~ indigenously manufac-
tuted In some cunes the components
have ualso reached 65 per cent, 1n
some cases 1t 1s about 35 to 40 per
cent, but on an average 50 to 60 per
cent of the components 1s 1ndigenous
I have no doubt 1n my mind that
within the ncxt 110 years there will
be almost 85 tu 90 per cent of indi-
genous production 1 most of these
automobile units

In the sewing machine 1ndustry,
the production was practically negh-
gible The country was flooded with
different foreign manufactures of
machines lhike the Singer Pfaff and
all the well-known foreign makes
Today we are making in some cases
much superior sewing machines, and
from a mere assembly of 6,000 units
in 1947 the current production 1s 168
lakh units of sewing machines which
can surpass in quality any of the
foreign manufactures

In the diesel engines and power~
driven pumps the advance 1s stil
more phenomenal, almost a romantic
advance when you consider an engi-
neering ndustry of that high prec-
sion From a mere 700 engines and
6,000 pumps which were more or less
assembled in this country in 1947, we
are producing currently 18,000 num-
bers of diesel engines and 58,000 num-
bers of power-driven pumps, which
15 almost 27 times advance in one case
and 10 times m the other

In the case of electric motors, elec-
tric fans, electric lamps and trans-
formers alvo the progress 1s hearten-
g In eleciric motors we were
hardly manufacturing 38,000 HP 1n
1947 Currently we have reached
5 lakhs HP, that 15 almost 13 times
advance, and I am quite sure that
within one or 14 years we will touch
the million mark

Transformer« we were making only
33,000 KVA In a decade we have
mncreased 1t to 13 lakh KVA, an 1n-
crcase of almost 40 times m this very
imoortant industry No country can
electiify itsclf unless all these impor
tant ancillary generating and  distri-
buting machinery are made available

Shri Ranga Can we have some 1n-
formation regarding the progress
achieved during the past year?

Shri Manubhai Shah I am coming
to that also a little later when I have
finished thus

In the electric lamp industry, from
7 6 million numbers, we have come to
33 millions, an increase of almost 4%
times

Coming now to what are called
capital goods, 1 e, essential industries
without which there can be no pro-
ducer goods and no ndustrial
development 15 feamble, te, coal,
steel, cement and machinery, 1 may
say that coal production which was
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30 mullion fons at the time of parfi-
tion has now risen to a rate of pro-
duction of 44 million tons annuals
1957, that 1s a nse of about 50 per
cent

Shri T. B. Vittal Rao: Where? In
which year?

Shri Manubhai Shah: This year 1
am giving all 1957 figures on the basis
of the production of the first six
months

Shri T. B. Vittal Rao: Does the
hon Minmster mean it will be so
much at the end of 1957°

Shri Manubhai Shah: At the cur-
rent level of production during the
six months from January to June
1857 That 15 how 1t 15 taken Last
year it was 40 to 41 million tons

Shrn T. B Vittal Rao It was 394
million tons
Shri Manubha:x Shah He can say

later whatever he wants to say

The production of coal was 30 mul-
lion tons at the ime of partition, and
the curient rate of production 1s 44
mllion tons In steel it was 8 6 lakh
tons and now 1t 15 13 4 lakh tons an
increase of 50 per cent In cement
the figures are almost staggerng It
was 14 lakh tons at the time of parti-
tion, now 1t 1s 61 lakh tons, which 1s
the current rate of production that 1s
an increase of 44 times over a decade
In machinery where we were practi-
cally manufacturing nothing at all in
1947, the current rate of production
this year 1s Rs 35 crores worth of
machinery

I have taken so much time in men-
tioning these figures merely to indi-
cate that the Government of the day
has so well designed the national
policy of industrial development that
on the one hand we have maintained
the priority and on the other hand,
we have tried to see that all the sec-
tions of the economy covered by the
national production m the industnal
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sector have been properly promoted
and given due assistance

Now I come 'to the second aspect—
how and in what manner we are
maintaining the balance between
what are called large-scale industries
and small-scale industries, between
what are called the public sector and
the private sector

A> the House 1s aware, 1n the First
Plan factories in the public sector
were not provided for as much as n
the Second Plan As against the pro-
vision of only about Rs 233 crores on
all accounts m the public sector in
the First Plan for industrial develop-
ment m the Second Plan the provi-
sion 1s Rs 890 crores, that 1s an in-
crease of 3-3/4 times over the First
Plain  And that 1s nghtly so because
without the production of steel in
Rourkela Bhilai, Durgapur and
Bokaro we cannot as a country cont:-
nue to remain dependent on imports
of steel and pig 1ron for a long time
As such a large chunk of money, al-
most Ry 460 to Rs 470 crores have
been kept apart for the steel plants

There are other important
hke the Hindustan Machine Tools,
the heavy electrical plant, the
National Coal Corporation, the alumi-
nium phints the basic drug industry
and the bas.c fertihser industries for
which a very large provision has
been made in the Second Plan

plants

An hon Member, speaking about
the public sector, mentioned a fac-
tory which was perhaps the first of
the public sector factories in this
country namcly the NEPA Mills I
submut to the House that we should
not judge the cntire public sector by
the past performance of that ocne soli-
tary factory Even m the NEPA
Mills we are confident that within the
next six months the present troubles
will be over The boilers would be
set right, we will be able to put the
plant nght We will again reach the
production of 80 to 65 tons per day
which we had almost tfouched in
March, and production will rise to 80
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to 80 tons by March next year. I
have full confidence 1n that We have
gone ito all the aspects of the mill
and are providing for electrification,
repairs and maintenance and boilers,
expansion of boilers and proper utih-
sation of the entire machinery 1 was
commng to the entire public sector
rather than merely concentrating on
NEPA Mills

Take for instance the Smdr: fac-
tory No country could have pro-
duced a better public sector project
than the Sindn plant After the early
teething troubles were over, today it
8 producing 10 to 15 per cent more
than the rated capacity of the plant
which even the foreign designers
never contemplated, and as I said n
the Question Hour today, the cost of
production of fertihser in this coun-
try 1s Rs 60 to Rs 70 cheaper per
ton than the imported fertiliser that
comes to us

Take for instance the Hindustan
Machine Tools There have been
several debates in this House on this
enterprise and a lot of anxiety has
been rightly expressed by the hon
Members of the House But the
latest report, as the House 15 al-
ready aware, has already been laid
on the Table of the House A factory
which was hardly expected to make
any profit, or rather which was design-
ed to ma%e a loss of Rs 40 to Rs 50
lakhs has, during the past year, that 1s,
1856-57, made a nominal profit of
Rs § lakhs That profit 1s very much
welcome, because 1t was never anti-
cipated It was a good working 1n the
public sector, thanks to the technmical
staff, the managing director and the
workmen 1n that factory who did
devoted work, and the general
superintendence and gudance of the
Government of India, that we have
been able to achieve 1t

18 hrs

During the current year, the House
is aware that the monthly production
has reached almost 35 to 386 numbers
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of machine-tools, that 1s, lathes, which
1t wag never expected to do in 1956-57.
And we are all hopeful that by the
middle of next year, that is, by June
next, the figure of production would
reach up to 75 lathes, driling machin-
es, Radial dnlls and various types of
utility products to which we are now
rephasing the Hindustan Machine-
Too)s

About a factory lhike the Perambur
factory or the Chittaranjan Locomo-
tives, I need not plead before the
House, because the House 15 fully
aware of the position This only goes
to show that the public sector 1s forg-
1ing ahead, and what further plants we
are, therefore, encouraged to under-
1@t wre peeaase of Yms varty and very
vital successes

As the House 15 aware, we do not
mean to remain at all dependent on
foreign 1mport, of heavy machinery
any longer That 1y why, with the
help of the Russian and the Bnitish
reports, and the two missions that
came to this country, we have already
Jsunched and decided to launch on a
progtamme of a heavy-machme-build-
mg plant 1n the State of Bihar There
at¢ various other ancillary umts
attachcd to  this  machinc-building
plant And when the whole plant goes
mnto operation,—in the Second Five
Ycar Plan, we <hall spend about Rs 45
crores on that, resources permitting,
we may spend a little more, and :n
the third Plan, when the whole pio-
ject will be completed—it 15 expected
to manufacture practically A-to-Z
components uf sieel plants, of cement
factorles, of chemical plants etc  To 1t
will be attached heavy-machine-tool
plants and various other important
chemical  1ndustries manufacturing
units, and various types of industries
manufacturing important equpments
etc which are today necessarily im-
ported

I mention thig only because there
was a general feeling in the House
that the public sector 1s not making a
good performance as 1t 1s expected to
do It 15 true that there 1s room for
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considerable improvement Nobody
can deny that In a country whuch is
struggling to build a solid base of in-
dustrial development, these are all
teething troubles, and I am glad that
the House, with its generomity and
forbearance, has considered the public
sector a very vital thing

There was a lttle complaint that the
public sector was perhaps encroaching
too much on the private sector Of
course, ag I saud earlier, there has
been recently a great harmony in
thinking m the whole country and in
this House that these two sectors have
both necessarily to co-exist, and they
are both 1nter-dependent As a
wattes ot tant, all cus enetges haNe
been so directed that the public sector
should be producing such goods as
would try to make the progress of the
private industries and the industrial
development faster than what 1t is at
present 1 have come across numer-
ous occasions when I have told, and
all of us 1n the Ministry have been
telling, the industrialists to show to us
one or two or three or four instances
where any production undertazen by us
has retarded the growth of the private
industry 1 am glad to inform the
House that at no time have we come
across any instance in which we have
retarded or stopped or not licenced a
production 1n the private sector which
they were capable of or which they
were willing to undertake

When, of necessity of the great need
of industrialising this country at a
very fast rate, we have got to move
into certain flelds to bridge up the
gaps between the demand and the
supply, between the import and the ex-
port, necessanily, the tempo in the
public sector has to be quickened up
But I can assure the House that at no
time was 1t adumbrated in the na-
tional Industrial Policy, nor n its
implementation have we shown any
particular preference or given any
weightage which would retard the
growth of either sector at the cost
of the other

A mention was made that more
attention should be paid to small m-

dustries and vilhge industries. M
were other hon Members who said the
other way round, that we were wed-
ded to some fads, either of the Ambar
Charkhe or some decentralised sector,
and we were holding up the economy
of the large-scale sector  Here also,
a dispessionate examination of the
relevant features concerned of this
economy, would convince the House
that Government have mamntamned an
even balance

At no time time in the history of
this country, particularly before 1947,
wag the handloom sector so wall
looked after As a matter of fact, I
come from that part of the country
whert ‘8 IR ‘wart ‘s naadingtc,
and gll the yarn, which was, during
the war, given on a quota basis to
these Princes, for distribution to hand-
looms$, never reached the handloom
weaver, and was all more or less sold
out vy the persons concerned for
earmiNg & little profit Since Inde-
pendence, the story 1s quite different
Froms &8 mere 900 mulhion yards, or a
1000 milion yards in the handloom
sectos 10 1947, we have now reached
a production of 1700 or 1800 millipn
yards» and 1 am quite hopeful that
givep the blessings of this House and
the gctive co-operation of all the
Members concerned, the total target of
2700 million yards, which we have re-
gerved for the handloom sector in the
Second Plan 1s not beyond the reach
of that industry The weaver 1s a
proud man He wants to be helped
m i poverty, and if we make avail-
able to him all the information, all
the gssistance, all the techmques and
all tpe spare parts and ancillaries that
the jovernment of India and the State
Governments are distributing, 1 have
no doubt that a proper organisation
in the co-operative sector of the
handlooms will bring up the desired

resul

Op the other hand, in spite of our
keenness that both the Ambar Charka
gector and the handloom sector should
pe subported, we have not retarded
the development of the textile indus-
try As I have just now stated, at the
time of Partition, the orgamsed sector
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had 3,700 mullion yards of production,
which has now risen to 5,500 mulhon
yard> That 1s a very big chunk on
a wide base of production, being about
50 per cent more.

Many hon Members are under the
impression that we are not hcensing
new textile mulls. I may tell them for
their information that in the last four
to five years, 114 new textile nulls,
both spinning and a few composite
unts, have been newly licensed Cur-
rently, 3 nullion spindles are yet to be
installed This 13 not a small quantity
‘This 1s not a small production When
all that goes into operation, we can
confidently hope that the production
in the organised sector will also be
very big

It will be futile merely to talk on
theory, and ask why Government are
not yielding to higher targets where
we can get 20 yards per capia, or 22
yards per capita 1 was surprised
when my hon friend Shr1 Ramj
Verma

Shri Jadhav (Malegaon) The target
1n the Second Five Year Plan for the
organised sector, or the big sector, has
been fixed at 5,000 million yards How
1s 1t that you are gomng to give 3
million spindles or looms more for
them”?” What about the Ambar
Charkha then?

Shri Manubhai Shah: It 1s true that
1n the Second Plan, a target of 5,200
million yards have been fixed for the
big sector But as the Prime Mins-
ter, and the Commerce and Industry
Minister have been repeatedly saying,
the targets of the Plan are the minima
and not the maxima  Once these
targets are reached, there 1s no reason
why 1f the country can afford 1t, and
if the resources are gvailable with the
industry or with the public sector,
these targets should not go forward
further As a matter of fact, I men-
tioned only 5,500 million yards, but
that was a conservative estimate
Actually, we reached 478 million yards
in January of this year, which works
out to 5,800 milion yards for the

whole year. I have no doubt that
next year, perhaps, we shall touch the
6,000 million mark in the organised
sector.

What I have been trying to explain
and clanfy 1s that the industrial policy
18 so designed that every sector, whe-
ther it is large-scale, or whether it
is small-scale, whether 1t ig public
sector or whether 1t is private mndus-
try, has been so nourished and nur-
tured, and promoted and assisted that
it has succeeded, and more than
enough succeeded, in almost a chal-
lenge to remove the poverty in the
country, by looking after all the sec-
tions And Government look to it that
every section 1s properly helped,
wherever 1t requires help, and where-
ver it 18 necessary to help

I may say again that there 15 some
misunderstanding 1n  the minds of
some of the Members about the Ambar
Charkha Ambar Charkha requires the
blessings of the entire country It has
a great employment potential Itisa
new istrument being devised, being
improved, and 1s visible in the history
of any under-developed country in
any part of the world If you exa~
mune how the British textile industry
really developed, there also, in 1850 or
so, you will find that these types of
newer and newer gadgets, and more
improved techmques of production
were always being invented, and were
alwavs being discovered, so that along
with the capital-intensive industries,
which should really build the indus-
trial base of the country, we have got
to provide the social msurance, the
social values, the employment of a
large mass of people which these large
industrics all at once cannot afford to
provide, nor have we got the where-
withal or the resources to provide
employment to such a large mass of
humanity through these captal-inten-
sive industries

That 1s whete a very delicate
balance has to be maintained bet-
ween all the different sectors,

So 1 can assure the House that Gov-
ernment 1s not obsessed by any fads
or any type of doctrinairc 1deology.
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All that we hgve to see that consist-
ent with the socialist pattern of society
that we want to establish 1n this
country, consistent with our ideas of
removing poverty, ignorance and dis-
ease lock, stock and barrel from this
country and consistent with our ambi-
tion to jndustrialise this country as
fast as posible, all these sectors have
to be properly looked after

‘There was mention of the import of
rayon gilk by an hon Member, while
he was speaking on khadi, he men-
tioned that Government had imported
so much silk I might remind the
House that this 1s an important item
in the handloom industry Rayon
silk 1s mostly used in handloom, both
in sarees and various other products
partly or wholly for borders and other
things If we stop the import of
rayon silk now, it will affect this in-
dustry It 18 not a luxury article as
it 15 commonly understood to be
That 15 why in this industry also we
are trymng to be self-suffictent  The
House will be glad to Xnow that from
a mere target of 24 mullion lbs, we
nave now almost licensed annual capa-
city of 100 million lbs, and given
proper resources, I am hopeful that in
the next three or four years, we will
pass this target of 100 million lbs per
year of rayon production in this
country That will help to diversify
and decentralise the organised indus-
try n the country

I need not take more time of the
House I would only urge that when-
ever a national policy 1s judged, we
have got to see the different aspects,
‘how that policy works and what 1s
the impact of that policy on the differ-
ent sections

1 will say a word about how priori-
ties 1n production have been maintain-
ed As the House 1s aware, 8 per
cent 1s the rate of capital formation
an the industrial investment 1n the last
five years Perhaps this year it will
be slhightly more An hon Member
wanted to know what was the produc-
tion 1n 1956 and 1957 I can only give
a broad comparison by saying that

practically in all sections of industry,
30 per cent 1s the mimmum that has
been recorded 1n & year excepting
some very old orgamised industries
hke the textile industry where 30 per
cent 1 a year would be out of all
proportion. Otherwise, in the other
sectors the rate hag been fast enough.
In some cases, the production might
be almost 50 per cent more

I will cite the example of the
engineering group of industries Even
though the industrial index today
stands at about 157 1 a< compared to
the 1947 figure or the 1951 base figure
of 140, we find that the engineering
group of industries has achieved an
index of 248 That represents a very
high priority Ag the House will
casily see, this 1s as compared to the
mdex of 140 in the base year 1851, for
all the group of industries This
engineering group of industries, which
15 very vital m order to 1ndustrialise
the country, has almost reached a
figure of 248 and given the bias and
the impetus which we are trying to
give 1n this Minustry, I have no doubt
that this vital sector will flourish stall
more

The same 13 the story with the
chemical 1ndustry, which comeg next
Here we have almost reached the
figure of 187 as compared to 140 for
all the group of industries

That was the only further pomnt I
wanted to make Not only has the
policy been well-formulated, not only
has it been implemented to the best
of our ability, not only has the country
as a whole responded to this policy of
harmony and dynamism, but all the
priorities required for national deve-
lopment at the fastest possible rate to
remove the under-developed condi-
tion of this country have been looked
mto

Shr1 Sonavane (Sholapur-—Reserved
—Sch Castes) 1 rise to take thus
opportunity to focus attention on a
very serious situation ansing in the
textile 1ndustry of my constituency,
namely, Sholapur
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Sholapur 18 an industrial centre
having about 8 textile mills Out of
these, 2 are practically closed One
of them, the Narsing Girji Mills, was
entirely closed on the 8th of this
month, throwing out of employment
nearly 4500 workers The other, the
Sholapur Spinning and Weaving Mill,
18 not working to full capacity and
about 4000 workers are sent home
without employment everyday That
means that nearly 8,500 employees are
forced to go without employment and
the families of these workers are on
the verge of starvation

I brought this point to the notice of
the Ministry of Commerce and Indus-
try on the 30th July Then Shn
Kanungo made the statement that the
Sholapur Spinning and Weaving Mills
were 1n need of finances I am sorry
to say that this mill, the management
of which 1s by the Morarka group, has
not done well The management have
not improved the mil! On the con-
trary, conditions have gone from bad
to worse The Central Government
and the State Government have ad-
vanced nearly Rs 94 lakhs to this Mill,
and yet thig Mill has not made any
attempt to defray the debt Only
Rs 6 lakhs have been returned to the
Government, and this amount has been
appropriated towards interest

In view of this state of affairs, 18 it
proper or wise fo think of advancing
moneys or funds to such a type of
management which has, even accord-
g to Government, mismanaged the
whole affair and made the mill incur
Josses? 1 feel that a stage has been
reached when Government should
think, and think very seriously, of
taxing a very drastic step in regard
to this mull

As regards the Narsing Girn Mulls,
which was running with full comple-
ment, an officer of the Government of
Bombay was lent to that mull He
was working as manager of that mill
But I am surprised to see that within
three months of the appowntment of
this officer, the mill wag entirely clos-
ed 'The reason given by Shn
Kanungo In the statement was
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“They have no resources for the
purchase of essential supplies like
¢otton and for payment of
workers ”

Thig 15 the situation and now both
the mulls are almost closed and pro-
duction has come to a standstill
What 15 the policy of our Government
regarding these 1ndividual textile-
mills? It is not a policy of national-
sation I quite see that. But when
individual industrialists are behaving
in this manner and which 13 mn the
knowledge of Government, what
should Government do? Should the
Government sit down with folded
hands and become a silent spectator
and a helpless observer? I think that
should not, surely, be the attitude of
the Government In these cases,
where the individual .dustrialisus
have not done well or have no desire
to do well except to bring pressure on
Government to obtain more and more
money, that they have squandered the
money previously given to them wnth-
out applying for the purposes for
which they were given—surely, Gov~
ernment should find out a solution
which 1s 1n the best interests of the
nation and of the workers

1 visualise two or three solutions
One of them would be to take over
the managcment of the mull which the
Government had already done, but the
Supreme Court came in the way and
that effort was ndt successful The
Government have advanced Rs 84
laxhs and that money should be con-
sidered as compensation and the
management of the mill should be
taken over If labour 1s also to be
represented on the management, then
1t could be run on a co-operative basis
also

There 18 a very good officer with the
Government of India, who 15 a textile
expert and who 15 with the Khad and
Village Industries Commission This
expert who has experience of the
textile industry may be asked to
manage the mills and that he would
golve the problem If this could not
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be done, then the mill could be run
on a co-operative basis In the
Narsing Girji mills, the labour have
about Rs 13 lakhs ag their provident
fund If labour representatives are
prepared to run thig mull on a co-
operative basis, then 1t could be so
run and they could be advanced some
more funds

15-25 hrs

[SHRIMATI RENU CHAKRAVARTTY 1n the
Chair )

The other solution would be to give
some funds to the old management and
ask them to run it I think ths
management has not been so bad
These are the three solutions which
seem feasible and 1t 13 the duty of the
Government to see that no more time
is lost as the labourers are suffering
There are nearly 8,500 workers and
nearly 30,000 human lives dependant
upon them Their position should be
improved and starvation stopped If
things are allowed to continue Lke
this, I think, a very serious situation
would arise and there would be labour
trouble So far, things have not gone
to that extent But, 1f Government sit
with folded hands doing nothing, they
would be shirking their responsibility
towards labour and industry

Then, I come to the next point re-
lating to the wvillage leather industry
The leather industry in the wvillages
was onceé very prosperous, but, on ac-
count of the policy of the Britishers,
it was hard hit For the last 4 or §
vears our Government have paid some
attention to this industry and loans
and marketing facihities have been
provided Some people 1n the villages
have again taken to this industry If
this industry 1s to flourish, the Khadi
and Village Industries Commussion
should pay some attention to this and
the loans and advances to the people
connected with this industry in the
villages should be quickly paid I
have known instances where loans
were applied for and it took nearly 2
years to give a loan of about Rs 1,200,
I also feel that the Khad: and Village
Industries Commissmion should take

into confidence people in this trade
and their representatives in order to
find out a solution and ways and
means of helping this industry and
organising 1t  Otherwise, a lot of
money will be wasted and the officers
will merely go from district to district
without orgamsing the industry and
draw their salaries and allowanceg all
right Therefore, I would suggest that
the representatives of thig trade ghould
be taken into confidence and their
advice sought and something done to
organise this village industry

Shri Bimal Gbose (Barrackpore):
Madam, I make no apology for
focussing your attention on a prob-
lem to which many other hon.
Members had referred because of its
crucial significance and because on
its successful solution depends the
success of the Second Plan to a very
large extent 1 refer to the foreign
exchange problem. and the related
question of export promotion It is
not the internal resources problem
or the question of administrative
organisation which was the bottle-
neck during the First Plan that
threatens the success of the Second
Plan, 1t 1s the shortage of foreign
exchange ‘The question naturally
arises as to why it should be so

It was only in May 1856, that we
discussed and approved the Second
Plan When we approved the Second
Plan, what we had estimated was that
we would be required to run down
our accumulated foreign resources by
only about Rs 200 crores Why is it
that even before a year had passed,
this serious crisis has developed® Why
was 1t that when we planned a year
ago, we had not visualised such &
serious situation?

If we analyse the problem, we have
to confess that the policy of the Gov-
ernment has been at fault because we
have to reckon the problem both from
its import and export aspects On the
import side, there has been very much
larger 1mport than estmated Who
has been responmble? It 18 not mere~
ly the import of capital goods—as
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[Shri Bimal Ghose]
Shr1 Dasappa and as the hon.
Mmster tried to make out—that was
responsible for this situation. True,
there has been a much larger import
of capital goods But there has also
been a larger umport of oconsumer
goods It I may cite certamn figures,
the value of the import of an item
like condensed and preserved milk
rose from Rs. 465 lakhs in 1854 to
Rs 655 lakhs m 1956 Again provi-
sions and oilmans stores showed an
increase from Rs 398 lakhs in 1951 to
Rs. 830 lakhs w1 1956. Even the
Reserve Bank of India, in its latest
publication, has had to say that there
18 an increase of Rs. 143 crores 1n
1956-57 1n the mmports of goods other
than food, capital goods, metals,
vehicles, etc as compared to what was

planned for Why? The Reserve
Bank article agrees that there has
been a larger import of consumer

goods It goes on to say that judging
from the composition of items 1n this
group, 1t 1s reasonable to argue that a
fair share of the increase wen: to
satisfy the h.gher consumption
demands There 18 no denymng the
fact that there has been a very much
larger import of consumer goods Why
should 1t be so particularly wnen

there was this serious foreign
exchange situation?
Even m regard to the import of

capital goods, 1t has to be distributed
over the Plan period If we have
allowed more import of capital goods
in one year, why should it be so? We
should have gone according to the
Plan Will 1t be the Government's
contention that we should try to
import the goods necessary for the
Second Plan in one year” Should we
not have gone gradually? The
Reserve® Bank article also says that so
far as the private sector 1s concerned,
there has been more import of capital
goods than that planned for in 1956-
§7. Why was it so®* It wall not suffice
merely to say that it does not matter
as we have imported capital goods and
that will encourage industrial deve-
lopment. It does not help because if

we import more than what we have
planned for, we invite troubles.

So, the Government should honest~
ly adnut that there has been a fault in
the past We pay for the sms com-
mutted in the past. The Reserve Bank
article states that the operational, as
duistinguished from the analytical,
cause of the change from surplus to
deficit should be traced ‘o0 the larger
volume of import licences wh'ch were
1ssued during 1956 and the effect of
which 1s likely to extend beyond
April, 1957 The Reserve Bank put it
in the most mildest form.

We may say that it 1s all over and
gone True But, we are paymng for
the mistakes that had been commit-
ted It 1s not quite true to say, as
Shn Dasappa said, that the Govern-
ment has not ightened up the imports
now It 1s more than tightened up
now We pav for those sins YSecause
we had imported more in the past.

Now, about exports What are we
gong to do? I would ask the hon.
Minister If the main or crucial prob-
lem 1s that of foreign exchange, what
will be the gap” How can our balance
of payments, taking into account any
foreign aid that may be available, be
balanced? How are we gomng to meet
the gap” That 1s the quustion

What have we done :n the past
about exports” We have been trying
to promote exports by the establish-
ment of export promotion councils,
boards, etc What has been the
result?” The figures for 1955-56 are
Rs 641 crores; for 1956-57, they are
Rs 637 crores These figures ars
from the Reserve Bank of India
bulletin It 1s only a duYerence of
Rs 4 crores. Various excuses could
be adduced One might say that it
was because the terms o»f trade haa
gone agamnst us It may be s0. But,
it may not be very large. Again,
there was the Suez crisis. It may
have created difficulties  But, it has
been estimated that the mcreased
freight that we paid on account of the
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Suez crisis 18 only of the order of
Rs 15-20 crores We caunot, there-
fore, say that 1t has been mainly res-
ponsible for this large gap m our
balance of payments posi.ion

Our efforts at export promotion
have not as yet yrelded much Then,
what is the mamn factor which 15
standing 1n the way of our exports
bemng encouraged or promoted” The
mam factor 1s that there 1s inflation
in the country It 18 eating into our
exports There 18 a large internal de-
mand at high prices and > tnere 1s no
mcentive to export You cannot ev-
pect busmessmen to export ‘heir pre-
duce when they know that there 1s a
market at hand in our country Then,
who shall take the risk of exporting
and undergo all the unccrtaintias? So
unless we do something anout our in-
ternal prices, I am sure that these
export promotion councils or any
other bodies that we may set up will
not show material results

I also want to ask as to why 1in spite
of having established these export
promotion councils, noth.ng much has
been achieved I was reading the re-
port of these councils Al] that they
have been saying 1s that some more
concessions should be given to export
industries by way of relief in income-
tax, excise duties remission of other
kinds of mmposts, ete

Now, the question 1s that that way
the encouragement of exports will not
be very large What are we trymng to
do? For example, we see that we are
doing quite a lot about our engineer-
mng mdustry It has developed, 1
agree We are exporting, I agree
But, how much are we exporting?
Only about Rs 4 crores The export
of engineering commodities dunng
the last year has been to the extent
of Rs 4 crores How much more do
we expect to export by trying to
develop this industry® Even the in-
dustrialists say that they can take it
up upto about Rs 10 crores

We have to realise that we still de-
pend on our traditional sources of ex-
ports Our traditional exports are tea,
jute and cotton manufactures. In
1955-56 they accounted for about 80
per cent of our exports, In 1086-87
they accounted for 54 per cent of our
exports So, we have still to depend
on these three items primarily. Then,
of course, there are hides and skins,
ores like mica and iron ores, and ve-
getable oils Those are our main ex-
port commodities

The jute industry 1s not in a8 very
good condition today We have to
give more atfention to the condition of
the jute industry I come from West
Bengal I find that many of the milss
are closing down The labour is also
restive there They are bemng thrown
out of employment We have to find
out ways and means how we can im-
prove the condition of the jute in-
dustry We have also to see how we
can encourage the export of cotton
textiles and tea

But the main factor, when we cdme
back, 1s that these items and the other
items that we.want to export are be-
ing priced out of export markets The
main factor i1s again the inflatlonary
processes

Only yesterday we had a question
on gold smugghng, and Government
was accused for nol bemng able
to prevent gold smugglhing They are
taking all kinds of measures But how
can they prevent smugghng so long
as there is a gap in the mnternal and
external prices of over Rs 40?7 Unless
that gap 1s bridged there will always
be this tendency to smuggle, and [t
will not be prevented merely by police
measures

The main factor 18, well we come
back again to the inflationary process
I want the hgn Mimuster to tell us ag
to how he expects that we shall be
able to balance the imports that we
need by exports both visible and in-
visible and including the amount of
foreign aid that we may reasonbly ex-
pect to get from outside, and by what
period. And before we do so what
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will be the gap that will be develop-
ing, an@ how does he intend to meet
that gap. We have already brought
down the Reserve Bank limit of
foreign exchange to be maintained
against note-issue to Rs, 300 croves.
We may amend the Act and even do
away with those Rs. 300 crores, but
that will mean only Rs 800 crores.
How long will we go on like that?
What will happen then? We are
lLiving from hand to mouth. It is just
like a spendthrift who has had some
capital, and that capital is being
wasted and he 1s not able to mend his
ways. 'y

I want the Government to give
serTdus~ ciotgnitt o ofiri- provhiemr oifre-
palliatives of trymg to set up Export
Promotion Councils, mere palliatives
of sending certain missions abroad
will not encourage export. Exports
will only be encouraged when we
shall be in a position to export com-
modities of a quality and at a price
which the foreign markets will accept.
Are we 1n a position to do that? If
our prices are higher no amount of
these things will help. Certamn con-
cessions may be given and we might
be able to push up our exports by a
little. But that won’t be very much.

Therefore, I shall conclude by say-
ing that, unless the Government arc
in a position to tackle the basic fac-
tors, we are faced with a serious
situation which will cantinue, and I
do not see how we can maintain,
whatever heroics we may mdulge in,
the pace of the Second Plan.
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Shri Kodiyan: Madam Chairman,
the hon Minister has just now given
out figures to show some increases in
mdustrial production I do agree that
progress has been made in this direc-
tion But he has convemently left
certain aspects, the rprospects ot
which are not so bright I do not wish
to refer to all such aspects of the in-
dustrial development of our courtry
but, first of all, I shall refer to an
mmportant aspect of our industriac
development, namely, the question of
utilisation of idle capacity 1n our 1n-
dustries

The review of the first Five Year
Plan states that the first two items in
the general order of priority in the
industrial fleld approved for the
period of the first Fave Year Plan
were, firstly, fuller utihsation of the
existing capacity in  producer goods
industries like jute and plywood and
consumer goods industries like tex-
tiles, sugar, soap, vanaspati, paints
and varnishes Secondly, expansion
of capacity in capital and producer
goods mdustries like 1ron and steel,
aluminium, cement, fert.iscrs, heavy
chemicals, machine too's etc

Even though the Government and
the Planning Commission have been
making tall talks on the need for the
progressive utlisation of the unutih-
sed capacity in our industries ano
even though we have passed six
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years of planned development, we are
still confronted with a considerably
large amount of unutihised capacity in
many of our industries Though suc-
cess has been achieved mn some indus-
tries Lke cement, aruminium, electric
motors, sewing machines, cotton cloth,
etc, many of our industries have
failed to increase the utilisation of
idle capacity I do not forget the fact
that in the case of certain industries
like sulphuric acid, jute, textiles,
cotton yarn, vanaspati, etc, the posi-
tion has shghtly improved In the
case of sulphuric acid, the percentage
of idle capacity has shightly decreased
from 34 per cent n 1850-51 to 82 2
per cent 1n 1955-56 In jute textiles,
1t was 318 per cent i 1950-51 and
12 2 per cent in 1955-56, n cottor
yarn, 1t was 29 4 per cent 1n 1950-51
and 10 9 per cent mn 1955-56 For
vanaspati, 1t was 483 per cent i
1950-51 and 38 per cent in 1955-58

But the position has deteriorated m
the case of industries like bicycles,
power-driven pumps, sheet glass,
asbestos cement, radio receivers, etc
The following are the figures for
these items, as regards unutilised
capacity For bicycles, the per-
centage of unutilised capacity
1in 1950-51 was 15 8 per cent which
increased to 32 5 per cent ;n 1955-56,
for power-driven pumps, 1t mncreased
from ‘mil’ 1n 1050-51 to 44 6 per cent
mn 1855-56, for sheet glass, it in-
creased from 50 per cent in 1950-51 to
60 8 per cent 1n 1955-56, for asbestos
cement, 1f increased from 18 § per
cent 1n 1950-51 to 25 4 per cent 1n
1855-56, for radio receivers, i1t in-
creased from 36 4 per cent m 1950-51
to 52 20 per cent in 1955-56

Surh 1= the position after six years
of planned development It should be
noted that there 1s a correlation
between the utilisation of the unutili-
sed capacity and the progress achiev-
ed mn the production targets in these
industries  Many of these industries
which have failed or have not made
substantial success in the utilsation
of the unutilised capacity have shown

comparatively low figures of produce
tion targets For example, sulphuric
acid, the target achieved 138 82 per
cent In jute textiles, the target
achieved 18 88 per cent, in vanaspati,
1t 1s 92 per cent; 1n bicycles it is 87
per cent. On the other hand, an in-
dustry like the sewing machine m-
dustry which increased the utilisation
of 1ts unused capacity {rom §8 per
cent in 1850-51 to 238 7 per cent in
1955-56 was able to fulfl] the produc-
tion targets having attamed a record
target of 121 per cent

Therefore, 1t can be seen that the
problem of utilisation of the unutili-
sed capacity in our industries 1s an
mmportant one and 1n spite of this
fairly large amount of idle capacuty
stil]l existing in our various industries,
we are stll investing large amounts
to increase the capacity of these in-
dustries I submit that this idle
capacity is 1n fact a social wastage
I request the hon Mmster to go into
the matter seriously and remedy the
situation, if he 1s keen in devalopmng
the country’s industrial base

16 hrs.

Another pomnt I wish to state in
this connection 1s that there 1s neces-
sity for enlarging the scope of the
public sector to cover all basic indus-
tries All basic capital goods indus-
tries like 1ron and steel, machinery,
electrical equipment, heavy chemicals,
etc must be brought under the public
sector, 1f the Government wants the
public sector to play an increaming
role in the industrialisation of our

country

Not only that, I wish to state in
this connection that the Government
must be prepared to go outside the
field of basic industries and enter
boldly into some of the consumer
industries of our country Basic indus-
tries, precisely because they are basic,
cannot be rehed upon for making
much profit But a sigmificant part of
the investment programme can be met
by the State enterprise it the Govern-
ment 18 prepared to enter the field of
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consumer goods industries. One possi-
bility to be explored in this connection
is the nationalisation of the foreign
plantations including rubber, tea and
coffee With the scope of large exter-
nal demand for these commodities and
the prospects of larger internal
demand, this will be a source of
income for the investment for new
enterprises

The next point I wish to refer to
18 the necessity for running our State
enterprises on a profitable basis It 1s
high time the Government made an
enquiry into the working of our State
enterprises, their organisation and
management

The total import of capital goods
over the second Plan Period would be
between Rs 1,400 and Rs 1,600 crores
The necessary and unavoidable i1mport
of capital goods and equipment from
abroad will stram our balance of pay-
ment position, made dangerous by
unrestrained 1mports of unnecessary
and non-essential articles

In this connection I wish to refer to
an item of wastage 1n our foreign
exchange in the recent past, that 1s,
on consumer goods Here are some
figures about the import of luxury
articles In April to September, cut-
lery and hardware for Rs 14 9 crores
and electrical goods for Rs 11 5 crores
were 1mported At this rate, the
average will be Rs 53 crores for the
year In January and February, 1957,
radios for Rs 27 lakhs, passenger and
other motor vehicles for Rs 420 lakhs
and refrigerators for Rs 56 lakhs
were imported These figures were dis-
closed 1n answer to three questions of
Mr A K Gopalan on 23rd July At
these rates, the year's total will come
to Rs 30 crores While the cry of
pruning the Plan 1s being made by
some, they want more of imports of
these articles All over the country,
there 1s prohibition, but import of
foreign liquor goes higher and higher
It was Rs 1 75 crores in 1953 and very

nearly Rs 2 crores in nine months in
1956

Last year the total avaflable supply
of steel 1n the country was 3 1 million
tons Of this, the Steel Controller
allocated only 19 milhon tons con-
sisting of 1 3 million tons of home pro-
duction and 0 6 million tons imported
on STC account It means 1 2 million
tons were 1mported on private account.
In such a case, this 1 2 million tons
could not obviously foilow any scheme
of priorities Who can vouch that
most of 1t has not gone m for con-
struction of luxury buldings and
cinema houses”

16.05 hrs.
[Mr DEPUTY-SPEAKER n the Chasr]

1 should like to refer to another
important aspect of the problem in
this foreign exchange position, namely,
the necessity of giving paramount im-
portance to such industries as will
strengthen our export promotion In
this connection, my criticism 1s that
the Government 1s not paymng much
attention to this problem I wish to
take the example of the cashew indus-
try 1n our country It 1s one of the
best dollar-earning industries of our
country In 1956 alone, 1t earned dollar
worth Rs 13 crores This 1s an indus-
try over which India has got mono-
poly, there 1s no major competition
in the world market Even though
some steps have been taken 1in East
Africa to run the cashew processing
industry there, 1t 1s reported that they
have failed, but still they are continu-
ing 1t

Shri R. Ramanathan Chettiar (Pudu
Kottai) The hon Member 1s going on
reading from his manuscript

Shri Kodiyan: I was referring to the
figures

Mr. Deputy-Speaker: I will be more
careful now

Shri Kodiyan: Sir, I was saying,
there 1s no major competition in the
world market in the cashew industry
Therefore, this dollar earning indus-
try has to be protected. What is the
position of the industry today? Many
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of the inctories are closing down and
several thousands of workers have
been thrown out df gmployment, but
Government have not come forward
1o protect and develop this important
dollar-earning mdustry

One of the main factors which hani«
pers the progress of this particular
andustry 1s the hold of the speculative
traders over the import of raw nuts
from East Afnica Speculative trade
13 also going on in the export of these
precious dollar-earming commodities
Another difficulty that hampers the
growth of this industry 1s the non-
availability of sufficient quantities of
raw nuts for this industry Only 50
per cent of the raw nuts are being
grown here and about 50 per cent 1s
being ioported from East Africa

Therefore, I would submut in this
«connection that the Government should
immediately take steps to protect and
develop this industry Monopoly over
the 1mport of raw nuts should be
immediately lquidated The State
Trading Corporation should take over
the purchase of the cashew kernels
and the State Trading Corporation
should also monopolise the export of
processed cashew kernels A separate
development council for this cashew
industry should be constituted and
generous aid 1n the form of loans and
grants should be given to the cashew
industrialists This 15 all I have to say

Shri Ranga: I was rather taken
aback at the attack that my dear
friend, Mr Ghose, was making on the
failure of the Government to balance
our payments, because I thought, as a
very careful student of economics as
he has been, he would have agreed
with the Government as well as every-
one else in this country that while we
are gomng on with this expansionist
economy and developmental pro-
grammes n this country (Interrup-
tion) 1t would not be possible even if
you were to be transposed there for
the next four years

Mr, Deputy-Speaker: I may not be
transposed.

Shri Rangs: to achieve that objec-
tive at all But then he also took the
Government to task for having
allowed so many heavy imports during
one year alone in 1955-58 and asked,
why did they not stop it? These im®
poris are net goming i, ax he knows
well, just by the years, according ¢
months, according to dates Orders
had been placed The matenals,
machines and various things were
being manufactured there When they
were coming 1n,

Shri Bimal Ghose: If I may inters
rupt the hon Member, the hon Mem-
ber does not know the facts There is
the Plan The Plan says so much
should be imported mn a particular

year If you import more, you get
into trouble

Shri Ranga I think one of the
Ministers said this morning at question
time that they have certamn targets,
certain national objectives At the
same time, these things cannot be kept
within bounds Within a period of five
years, there must be elasticity There
has been elasticity Otherwise, you
cannot carry on the admunistration,
Nor can you develop your industries

Mr. Deputy-Speaker: Let not this
develop into a dialogue

Shri Ranga Take the cement indus-
try or the sugar industry You want
to import machines You ask the Gov-
ernment for a perrut They give you
the permit You place an grder on
the other country You open a letter
of credit also

Mr. Deputy-Speaker: The hon Mem-
ber should also address the Chair

Shri Ranga° I am looking at you
all the time

Mr. Deputy-Speaker: It is not only
the look, that I want, I want language
also

Shri Ranga: Therefore, it takes time
It develops its own momentum and
1ts own programme What i3 more, I
do not want anyone to find fault with
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the Government because in one year
Rs 300 crores worth of goods had
been imported more than in the pre-
vious year or year before last, or any-
thing like that I would hike to know
whether all or most of the things that
we had imported were really not
necessary for the industrial develop-
ment of our country If really it can
be proved that a major portion of the
mmports that we have made during the
last two or three years really had
gone to develop and rehabilitate many
of our industries, we should be satis-
fied with that

Having said that, I would like to
make another statement also For
some years to come, it would not be
possible to balance the payments No
country in the world which has under-
taken an expansionist programme of
the kind that we have undertaken has
ever been able to achieve 1t except
when they had, of course, dictatorial
powers or carried on their admins-
tration 1n a way which we would not
like

One other statement that my hon
fniend has made surprised me He said,
promote exports He mentioned some
items One or two more have been
mentioned by the hon Member from
the Communist Party, I think All
these industries, we have in view We
have in view oilseeds In all these
directions, however much we do, even
if we have the maximum possible pro-
motion of exports, we would find our-
selves 1n defiait It 1s a world pheno-
menon That was the reason why the
International Bank was brought into
existence The SUNFED was
brought into existence Unfortunately,
it has not yet taken any material
shape All over the world, there 1s the
talk that the prosperous nations should
go to the rescue of the under-
developed countries, so that they may
be helped to balance their payments
and also import much more than could
normally be expected if they were to
keep themselves withm their own
resources

My next point 1s, the gquestion is
beyond the scope of my hon friends,
the Ministers there How are they to
keep enough money to pay for all
these more and more mmports that we
would be needing, the know-how and
the highly technical machinery? That
would have to be tackled not only by
these Ministers, but also by the Fin-
ance Minister and also the Foreign
Minister That has got to be tackled
by the policy of the Government that
would be pursued as a whole If we
have any quarrel with that particular
policy, foreign policy and financial
policy and so on, we may have to
discuss that question in a separate
way, apart from this particular dis-
cussion

It 1s unfortunate that the Business
Advisory Committee, of which you,
Sir, are the Chairman, has not thought
1t fit to separate the discussion on the
two sections of this Ministry, Com-
merce and Industry, and give separate
time for the two I hope, m the next
year at least, there would be that kind
of a change and more time given so
that we could give better considera-
tion to so many subjects that are
within theirr purview

Shri Rami Reddy (Cuddapah) I
gave my name three days ago I &id
not get an opportunity to speak

Mr. Deputy-Speaker: That 1s for
the next year

Shri Ranga I would like to take up
the handloom weaving windustry I do
not wish to go 1n great detail I would
like that a statutory Committee or
Board should be established m order
i{o deal with the affairs of this parti-
cular industry We have the Handloom
Board It 1s doing good work It can
do better work 1if 1t comes to have
statutory authority Also I would lhike
to see on the Committee greater re-
presentation given to the representa-
tives of the weavers than has been
the position till now At the same
time, I would also like the Govern-
ment to consider the working of the
Khadi Commuission and see whether it
would be good to place this Handloom
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Commussion on the same position or
not. Personally, I would ke the
Covernment to have on the proposed
Handloom Commission more power
than they have over the Khadi Com-
mussion Then alone 1t would be possi-
ble for this Parliament to exercise
greater control than it has over the
Khadi Commussion

I am not 1n favour of the introduc-
tion of power looms The Handloom
Board has not been in favour of 1t
The handloom weavers themselves as
well as the State Governments have
not been in favour of these power
looms as has been proved by the
failure of a large number of State
Governments as well as the weavers
m the respective States to take advan-
tage of the so-called proffered Mohimi
Avatars that my hon friend Shn
Kanungo has conjured up of giving
subsidies, grants and all sorts of things,
in order to induce them to go into co-
operatives, to introduce power looms
so that they can go into a different
economic society and convert them-
selves mnto wage slaves I hope my
hon friends in the Ministry would not
be so very enthusiastic, so very parti-
cular, about the introduction of power
looms 1 the future

There 1s a large section of the
weavers who have not been able to
come within the co-operative fold,
especially co-operatives of the pro-
ducers I would like efforts to be
made by the Handloom Board as well
as by the Governments to bring all
these people into the co-operative fold
through marketing societies, so that
they would continue to use all their
mtiative and all their funds as they
do today and at the same time what-
ever cloth lies in their hands unsold
could be sold through co-operation, by
bringing them into the fold of co-
operative marketing societies

1 am rather disturbed by the infor-
mation that I got the other day that
quite a number of these textile mills
in Ahmedabad have been making
losses I do not know why I would
like that question to be studied We
have also been told that there are

21 AUGUST 1957 Demands for Grants 9208

heavy stocks on their hands Actually,
1 know, so far as the handioom indus-
try 1s concerned, there are heavy
stocks I would lhike that particular
question to be studied by the Minstry
with a view to see that marketing
facilities are increased and all these
stocks are cleared and these mulls are
enabled to make profits again

In 1ssuing licences for imports, I
would hke the Government to con-
sider whether the position would be
improved 1f there were to be--I do
not know whether 1t 1s there already-—
a Cabinet Sub-Commttee consisting of
the Finance Minister, the Minister con-
cerned m this Ministry as well as the
Foreign Minister or his Assistant to
go into the question and consider the
advisability or otherwise, once in
three months, of giving these licences
for such and such machinery and
other things concerning different in-
dustries Then, 1t may be possible for-
us to avold many of the troubles that
we are meeting with today

In regard to cement and sugar
manufacture, we are not having as
much satisfaction as we would like to
have I am glad Government has
adopted the policy of encouraging the
establishment of co-operative sugar
mills But, they are now up against
onc great difficulty Just as they are
getting themselves, collecting money
and are ready to place orders, these
restrictions have come on imports
What are they to do?” I would like
that question to be very -carefully
examined

We have got the machine tools fac-
tory Many foreign wisitors have
comphmented us on that I congratu-
late the Government on that achieve-
ment at long last But 1s that enough,
should that be enough, should we not
gn farther than that” In order to do
that, Government will have to explore
the possibiities from every side
Foreign policy 15 imtimately tied up
with the development of our indus-
tries, and if you are going to divorce
them and consider them in a com-
partment-hke manner, we will not be
able to make any progress.



9209  Demands for Gronfs 21 AUGUST 1967 Demands for Grants 9210

{Shri Ranga]

In regard to the small-gcale indus-
4nes, I would like the Visvakarmas or
the Visvabrahmins to be specially
«encouraged They belong to the back-
ward classes also They should be
given preference in the matter of
tramning and enabling them to start as
self-employed people in small mdus-
trial umts using their own industrial
skill It 18 want of encouragement by
the past ms well as the present Gov-
ernment that has obliged us to import
80 many know-hows from abroad The
present engineers here as well as from
outside are even today doing research
in order to know the main principles
of engineering that underline the con-
struction of those gigantic temples of
the South And who built them? Qur
‘Visvakarmas Even today some of the
achievements of these people are
unique From all over the world great
artists and sculptors and other people
come over here and admire them, and
yet we do not give them sufficient
sencouragement We should look into
4he matter

My last point 1s about rural indus-
tries I was very glad indeed that one
of our friends made a specific refer-
ence to the hides and skins or the
leather industry This 18 one of the
industries 1n which we can give direct
‘kelp, assistance and encouragement to
'g large number of Haryans There 18
talk of gving them lands It has re-
maimned a talk for a number of years,
and I am afraid 1t 1s going to be like
that for many more years too But,

" here you can raise therr economic
status 1mmediately, and their social
status also, by providing the necessary
sanitary conditions, proper environ-
ment and financial assistance I would
like the Government to be very much
bolder in this matter than it has been
t:11 now

I may have many more points, but
1 have to conclude now In conclusion
¥ would request you to use your good
offices also to see that, as my friend
Shn Yajmk put it, a rural bmas 1s
mported, to some extent at least into
small-scale, and cottage industries as
also handicrafts.

Shri Morarfi Desai: I was getting
overwhelmed by the figures quoted by
several hon Members who spoke about
the difficulties of foreign exchange
and the difficult position that we are
facing at present I was not able to
tally those figures with mune, and I
would not, therefore, go into the
figures with very great accuracy just
at present because they are likely to
be challenged

Shri Bimal Ghose: So far as my
figures are concerned, they are from
the Reserve Bank Bulletin.

Mr. Deputy-Speaker: They are not
being challenged Why should he
worry?

Shri Morarfi Desal: I cannot
challenge the figures of the Reserve
Bank, but 1t so happens that the figures
of the Reserve Bank are for the fiscal
year and my figures are for the calen-
dar year That also makes a differ-
ence Then, as we cannot be infalli-
ble, the Reserve Bank also cannot be
infallible, and my hon friend cannot,
still further, be infallible because he
1S not 1n possession of more figures
and he cannot be 1n possession of more
figures Therefore, we should not go
into these matters merely by figures
but by broad facts If I were to go
into the detailed criticism that was
made about certain matters or the sug-
gestions that were made on various
accounts, I would occupy a very large
time of the House which 1s not at
my disposal

I should have hked to meet all the
points that were raised and all the
suggestions that were made, but I do
not think it 1s necessary to do so,
because if we g0 into the general facts
of the situation, and 1f I am able to
explam to my hon friends here that
though the situdtion 1s difficult, there
18 no case for alarm, and that if we
have faith and confidence in our-
selves,—I do not mean to say my
friends opposite should have con-
fidence only 1n us on this side, I would
say they should have confidence in
themselves also—then, we shall be
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able to meet the situation very well;
not only that, we shall be able to
come out of it better, and it would
mot have been better if we had not,
perhaps, met the situation. At least,
that is how I view the situation.

We are sometimes charged with not
taking measures which we should.
When we take some measures we are
told we are becoming extravagant.
‘We were told we were not going in
for a heavy 1industriahisation pro-
gramme When we go m for it we are
told that we do not know our capacity
and we are expanding beyond our
measure When we go into the pubhic
sector, the private sector says that we
do not know how to manage things.
When those who believe in the private
sector begin to say this, others say
that the private sector is eating into
the public sector The believers in the
private sector say that the public
sector is eating into the private sector.
The fact of the matter i1s that we are
not trusting each other. We are only
going by some notional vrews and
some theories which have no relation
to the situation as it 1s obtaining in
this country which, to my mind, is
very peculiar and cannot be compared
with that of other countries which
have been developed or other coun-
tries which are not in the condition in
which we are and which are very
much under-developed. Therefore it is
that our situation is very peculiar. The
difficulty 1s that we have developed
intellectually much further than
economically, and therefore the intel-
lect sometimes quarrels very seriously
with the economic situation and each
one tries to lay the blame on some-
body else.

I was not here before a few months,
but even in Bombay I used to hear
from all concerned that the Commerce
and Industry Ministry was managed
very well. It had done a good job of
it. I have no doubt that it had. If
there is anything being done now, it
is as a result of what has been done
during the last three or four years.
I have no doubt about it in my mind.
But now that there is some trouble,
somebody must be hanged for it, and

nobody is more handy today than my
colleague who has displeased perhaps
many people on account of some
measures that Government has had to
take and he has had to take on behalf
of Government.

One should have no quarrel with
people who find fault because in our
culture we believe that the fault-
finder 18 the best friend that one can
have. It is only the one who praises
you who leads you to trouble because
he makes you feel that you are very
clever, but the one who finds fault
with us 18 a great benefactor because
he puts you on your mettle, warns
you and helps you to be better. It is
from this point of view that I have
taken the criticism that has been made,

I do not say for a moment that the
cticism that has been made is not.
justified in anyway. I would not say
that There 1s nothing for which justi-
fication cannot be found. For every-
thing there can be justification, but
whether on the whole that justifica-
tion 1s there has got to be considered.
We must take a whole view and not
a part view at all,

Before I go into the question of the
export and import muddle, as some-
body called 1t, or the critical situation
as 1t 1s arising now, I should hke to
go 1nto the question of cottage indus-
tries, small-scale industries, heavy
industries, the public sector, the
private sector, consumer industries and.
all that sort of thing about which a
lot has been said.

We were also told by my hon. friend
from Eastern Uttar Pradesh that that
part of the country was suffering
seriously on account of want of indus-
tries and employment. I cannot doubt
the facts. The facts are true. But I
was surprised that he considered it
fit to give a warning that if we were-
not immediately able to do something,
there would be trouble. Well, per-
haps, the trouble will come from him
and his friends. That was what he
meant. That does not help us at all.
That is not going to create any indus-
tries in that part. If industries are to
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be created, then they can be created
only by co-operation and an under-
standing of the situation and by
collecting all the means at our disposal
and by the willingness to work hard
Without that, nothing can be done It
1s true that the problem in that part
1s more of small industries and cottage
industries than even of bigger indus-
tries

As a matter of fact, here also, we
have got to have a sense of proportion
for ourselves I see no conflict bet-
ween development of heavy industries
and development of small-scale indus-
tries, and cottage industries or village
mndustries Both are necessary for our
country But this 1s forgotten Some
people think that we must have only
heavy industries, and they consider
that paying attention to the smaller
industries and the village industries 1s
2 mistake, perhaps, 1s a very backward
thing, or a sign of a very backward
intellect, or I do not know what to
call 1t, but they consider that these
people are reactionaries Perhaps,
that 1s what they might consider
Then, there 1s the other side which
considers that heavy industries are too
much thought of we are gomng to a
direction where there 1s going to be
serious trouble for us in this country,
and we are going all on wrong lines,
and, therefore, we must only concen-
trate on wvillage industries and cottage
industries

This 1s where we suffer from a lot
of want of consideration If we con-
sider that this country has to be pros-
perous, and 1f we want to develop 1t
to the satisfaction of all of us—I do
not want that the country should be
developed to the satisfaction of a few
people, we want that the country
should be developed to the satisfaction
of everybody, not to any imaginary
satisfaction of everybody, as he wants,
but to a reasonable satisfaction of
every person who can think reason-
ably—we shall have to work hard in
8]l directions, and we shall have to
concentrate on the heavier industries
as well as on the cottage industries,

village industrres and small-scale
mdustries, because, whereas the heavy
industries supply us with wealth, and
with a lot of matemal which s
required also for cottage and small-
scale mdustries, they do not supply us
with employment which 18 very necea-
sary for our country, and which can
be supplied only by the smaller indus-
tries, cottage industries and wvillage
industries

There are people, eoonomists also,
and very clever and honest econo-
mists—I have no quarrel with them
about their honesty or about thewr
intelligence or cleverness—who, I am
afraid, are not taking a whole view;
they are not taking into consideration
the facts as they obtain in this coun-
try When people argue that khadi
gives only eight annas’ remuneration
to a man who works, they forget that
1t gives that remuneration to a man
who 1s getting nothing today If a man
can get instead of eight annas, a rupee
or twelve annas or Rs 1-8-0 in any
other thing nobody 1s going to say
that he should be forced to take to
this thing but if they cannot get any
other thing why should these people
not be encouraged to take to it? But
what do we find? There are many
people who say that we are not
encouraging cottage industries They
go on saying that but they go
or discouraging the people from
taking to 1t by saying that there 18
nothing to be earned in 1t, that they
are being neglected and that they
being put backward This 1s what
hampers us 1n the development of all
these industries

It 1s easy to orgamise huge indus-
tries, bigger mdustries, because that
18 an organised sector But to or-
ganise village industries on a cottage
basis requires the organisation of
individuals by people who are self-
less workers and not merely pad
workers, and unless that is done, it
becomes very difficult to encourage
cottage industries or village indus-
tries And that is what has got to
be taken up
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It is wrong to say that the Govern-
ment of India have not been mindful
of the necessity of encouraging cot-
tage industries The Government set
up first a Khadli and Village Indus-
tries Board, and now a statutory
Khadi and Village Industries Com-
mission, who are looking after the
development of these various indus-
tries, and they are being supplied
wath all the necessary finances for
developing these industries

There was an argument several
times that they were not being
encouraged But that was also not
properly understood What was said
was that all this must be properly
constdered, and money should be ask-
ed for as it was requred Merely
giving money will not be useful
Here, an instance was cited about the
silk mdustry The Silk Board was
always preparing a budget for Rs 40
lakhs and spending Rs 20 lakhs at
the end of the year That happens
because there is a very strong desire
to develop quickly, and, therefore, a
budget 1s prepared at the beginming
of the year, but it 1s not possible for
them to enthuse every villager or the
villagers that are to be enthused m
this to take to thi,, and to utilise
the subsidy that is to be given or the
financial assistance that 1s to be given
to them When that happens, i1t 1s
not possible to spend all the amount
But, 1f that amount had not been pro-
vided for by the Board, then the
Board would have been castigated
for want of desire to help the indus-
try This 1s what happens also with
the Government of India

If we say, take money as it 1s
required, then 1t 1s said, we are not
encouraging the industry When we
give money as 1t 1s asked for, and
1t 1s not spent, then we are charged
by saying that we are now becom-
ing 1mprudent and we are providing
without consideration money which
could have been utilised better else-
where

Now, 1f this is how we are going
to take stock of various matters that
have to be tackled m this country, it
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will be impossible for anybody to
function and to work as he should.
We are certainly facing a very diffi-
cult situation, but that difficult situa-
tion is not all to our disadvantage, as
I see 1t It may be true that more
things weére 1mported in the past,
which some people think should not
have been mmported But I do not
think that that was the mntention of
anybody to do in this Government
Government allowed these imports
because 1t was considerd they were
necessary There were large de-
mands for allowing these imports to
be made, whereas there were one or
two voices which said that imports
should not be allowed, there were
many people who said that imports
should be allowed I am today told
by several people that some of the
goods like cosmetics or contracep-
tives must not be allowed, but there
are many who say they must be
allowed Now, what are Govern-
ment to do? At that time, therefore,
several things had to be allowed, i1n
order that those things can be manu-~
factured here also, and, therefore,
several import licences had to be
given If the sum total of it now be-
comes & burden, 1t 1s not that all this
was not thought of or that we are
now facing a situation which could
not have arisen if we had been more
prudent It i1s possible, there may
be wiser people, and there cannot be
any dearth of them, who may have
had perhaps a greater wvision and
could have done 1t better But I can-
not, for myself, say that I could have
done better or others could have
done better, I myself do not see it;
others may claim, but 1t 1s only when
they are put into the task of it that
they can prove whether it can be
done better or not It is not only in
this country that this situation s
bemng faced In other countries
where they can take short-cuts, they
also are faced with the same situa-
tion of difficulties of foreign exchange
or shortage of capital in the country
1itself But that 1s very natural

Supposing I want to mcrease my
physical capacity and, therefore, I
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want to have runnng exercise, I
begin to run, I want to run for five
miles every day, but I cannot run five
mles every day Therefore, I start
with running a furlong a day, but I
have got to keep on increasmng 1t
every day, if I want to reach those
five miles as soon as possible There-
fore, every day, I have got to go on
extending it more and more Some-
times, I get breathless I have got
to take breath, and agamn, later, I
can do it That 1s the position with
ourselves We have got to expand
the prosperity of this country, if we
are gomng to make the people in this
country contented We cannot wait
for hundred years to do so We have
got to do 1t 1in as short a tme as
possible

My hon friends opposite want us
to do a miracle within a year or two
years They go on asking for things
which 1t would be impossible for any
people to do When they ask for
these things, they forget that it 1s
not possible to achieve these things
Still they want us to achieve them
And when we make an attempt to
achieve these conditions within a
smaller number of years, say 16 or 20
years, then we face a situation which
becomes difficuit for us We are
charged with creation a difficult situa-
tion and then asked how are you
going to meet the situation” It 15 a
very relevant question to put, because
how are we to meet it 1s a question
which does not affect us merely but
affects the whole hon House, which
affects all the people of the country
I would not, therefore, say that this
is a matter which should not be ask-
ed But it 13 a matter which con-
cerns the Finance Ministry There 1s
gomng to be a discussion on the De-
mands of the Finance Minustry 1
cannot encroach upon the privilege
of my hon colleague to speak on that
occasion and his right to speak about
1t I would not, therefore, anticipate
any arguments m that matter I
would only try to explain the pro-
blem as it touches the export and
import question

It has been argued that we have
been going at a rake's pace in the
matter of imports If we examine the
mmport and export position from 1850
onwards till 1856, this 13 what we
find The balance of trade from 1850
onwards has been minus In 1950, it
was munus Rs 1 crore Then 1t went
on rising, mmnus Rs 87 crores, minus
Rs 101 crores, munus Rs 55 crores,
minus Rs 55 crores, minus Rs 65
crores, and in 1956 i1t was minus
Rs 201 crores It has been larger
after that

It 1s said that all this has happen-
ed because we had more consumer
goods and we went on at a rake’s
pace 1n getting consumer goods Even
m the matter of consumer goods, we
cannot say that all consumer goods
are useless There are several con-
sumer goods which are essential and
which we have got to get from abroad
if they are not made here Take for
example crockery or sanitaryware
which was not made here before.
They are consumer goods Bicycles
are also consumer goods But now
that we are manufacturing more
bicycies here, we are not importing
more bicycles

But even there, if we examine the
figures from 19852 to 1956, we will
find that 1n 1952 mmport of capital
and producer goods amounted Rs 449
crores and that of consumer goods
amounted to Rs 360 crores, totalling
an mmport of Rs 809 crores worth of
goods If we go to 1956, we find that
we had imported capital and producer
goods worth Rs 622 crores and con-
sumer goods worth Rs 193 crores
That means we have cut down from
Rs 360 crores to Rs 183 crores It is
not as 1if this slashing has happened
only m one year, m 1836, but thus is
the year about which a charge has
been made that more consumer
goods have been obtamned In 1952,
it was Rs 360 crores, 1n 1933 it was
Rs 221 crores, in 1954 Rs 211 crores,
mn 1955 Rs 200 crores and in 1938
Rs 188 crores In 1987, it is going to
be much less.
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Therefore, it would not be right to
argue that more consumer goods
have been obtamed in the past years.
All this is argued only because there
is perhaps a prejudice against this
Government or about particular per-
sons That is all that I can say

My hon friends themselves said
that consumer goods could not ex-
ceed Rs 30 crores If Rs 30 crores
was gomg to break the back of this
copatry, this country can never exist.
Rs 30 crores cannot do it I am pre-
pare to grant that it may have creat-
ed a bad psychological situation One
of my hon fIriends argued that there
are many things obtainable in Con-
naught Circus That 1s where they
do not know the facts Several of
these goods—of which they say some
are useless—are smuggled goods.
Then they will say why are smuggl-
ed goods allowed to be sold® I my-
self was intrigued about 1t and have
been going into thus matter I was
told only last month how this has
happened Now I am taking steps to
see that this may not happen What
happens 1s that there are smugglers
who will always smuggle goods. 1
do not think that any government is
going to be able to prevent smuggling
of goods, not even 1n countries which
may have a very iron admnistration
to stop all that There also smuggl-
mg goes on Therefore, smugglhing
will go on everywhere But what
happens 1s that these people are also
caught When these goods are caught
at the customs, they are forfeited

Now the Customs, 1n order not to
waste the economy of this country,
put them to auction and sell those
goods Then these goods come 1n
the market and are sold And many
people seem, to think these  goods
are now obtainable and this Govern-
ment 18 very stupid, 1t 1s not able to
take action against this

I am, therefore, trying to find out
& way whereby these goods may not
come into the market m this man-
ner, but Government may take them
and utilise them for government pur-
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poses That is what we might do,
We may utihse them and pay for
them But then it will not excite
uniformed criticism from people who
do not know these things and who
cannot know these things I mysel?
did not know about 1t tall last month,
and I myself was very much intrigu-
ed about 1t, and was always consider-
ing how we were failing m this mat-
ter Therefore, there are some things
which sometimes pass dur attention
and things are done in a way which
creates suspicion,

A demand was made that a com-
muttee should be appointed to go into
the muddle to see that all those res-
ponsible for it should be pumished I
am not surprised at the demand be-
cause this demand 1s made on almost
every question, and therefore it also
loses 1ts importance What will be
achieved by a committee gomg into
these things? The figures are there
before us, all of us can go into them.
Let us sit down 1if necessary I am
prepared to sit down with anybody
who 1s prepared to examine the mat-
ter with me, and 1f there 18 a mus-
take, 1 am prepared to accept the
mistake I do not say that no mis-
takes have been committed I am not
prepared to say that Government
will not say that My colleague will
not say that Nobody will say that.
But are my hon friends opposite per-
fect? Are they very correct in all
the crniticism that they make? And
1f they excuse themselves about theiwr
faults, why should they not have a
little sympathy for us who are mor-
tals, who on this side work from
day to day and sometimes commit
mistakes on account of over-work or
perhaps for want of sufficient intel-
higence? It 1s possible Intelligence
is a gift of God It cannot be given
or taken by anybody That 13 not
a matter which comes only because
one sits on this side or that

Shri Nath Pal (Rajapur): If we
make mistakes, they do not cause the
nation loss But if you make mis-
takes, they cost the nation, they very
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seriously affect the nation (Interrup-
tions).

Shri Morarji Desai: My hon. friends
get excited immediately something
goes home.

Mr. Depaty-Speaker: They say that
their mistakes do not cause loss.

Shri Morarjl Desai: The greatest
mistake that they commit is in not
having any patience. They do not
even imitate us in that matter. Let
them not imitate us in other matters,
but in the matter of patience let them
do so.

Shri Nath Pai: Have we not listen-
ed to you patiently?

Shri Morarji Desai: I never inter-
rupted them when they spoke. My
colleagues never interrupted them
when they spoke. We never inter-
rupt them in the manner that they
do—all of them saying something at
the same time. It may look very
well for them. But I do not think
anybody in the gallery is going to
appreciate this sort of thing. They
will only ask: what decorum is
observed?

Therefore, patience is necessary.
Nothing is going to be achieved by
interrupting me. I can be interrupt-
ed a hundred times. That perhaps is
considered parliamentary practice.

Mr. Deputy-Speaker: It was due to
my incapacity. I will take note of it.

Shri Morarfl Desal: No, Sir, I am
not at all saying that. With all due
deference to you, I must say that I
did not say that, But I do not mind
interruption because I consider an
interruption better because it enables
me to enlighten my hon. friends bet-
ter and also to show them where
they are erring. Therefore, I am not
bothered about it.

I was told about the unused capa-
city of several industries. It was said
that there Is unused capacity and yet
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we are going on expanding. Even
here, some of my hon. friends pex-
haps do not see. They were given
figures and yet they do not see those
figures. In bicycles, when we were
producing 49,000 bicycles, in 1947, or
somewhere about that time, it was
suid that there was 15 per cent of
unused capacity. We are now produc-
ing 6'5 lakh numbers and they say
that there is 40 or 22 per cent of
unused capacity more. What we are
doing is that we are expanding the
capacities of all these units to pro-
duce and as they produce more, the
figures that are taken either by the
Tanff Commission or other bodies
are taken 4t a particular time. At
that time, some things may not be
used. They were just in formation
or preparation or construction and at
that time, perbaps, it was seen that
there was unused capacity. From
that it should not be judged that this
Government is going on in such a
way that the capacity which is there
already is not used but we are going
on installing more and more machin-
nery and frittermg away our slender
resources. That is not how this Gov-
ernment wants to work; we want to
see that all the machineries are
utilised.

My hon. friend from Ahmedabad
said that the jute mills are working
in a scandalous way because it is
criminal to seal up some of the looms.
Would 1t be criminal to seal up some
of the looms or would it be criminal
to produce more than we can sell and
more than we can consume and then
close the mills? I do not understand
if my hon. friend has ever thought
of rhetoric but he doer not think of
economics as such in the conditions
as they obtain. It is not the fault of
the jute mills that exports have de-
creased. There is competition in
everything. Is it thought that we can
export anything that we like, at any
time that we like and in any man-
ner we like? We are not the only
country that exports things. I do not
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think we have any monopoly in any
thing. We had some monoply some
years ago in something, agricultural
produce, But we cannot afford now
to send out aguicultural produce.

Take the case of groundnuts. It
may be that we can send out as much
.as8 we like and when we like because
there we can get a monopoly. But
can we send our groundnuts and
groundnut oil as we want? We can
send them out only at the cost of our
poor people because they require oil
and oil is a very necessary substance
for all the poor people. And, if the
prices soar high because of a panic—
and a panic can easily be created here
as soon as we send out 10,000 tons
and the prices will go high—then this
Government will be blamed for hat.
It will be stated that we started these
things. All these things cannot,
therefore, be talked about in the
market place and a panic be created.
If we only learn one lesson that in
matters economic, it is better to be
more prudent, it is better to take
counsel together and judge but not
to go about pulling each other’s
hairs or heads or legs, and that in
the common interest of the country
we should see that we pool the re-
sources of all of us, then we can go
about developing the country in the
best manner possible.

This is not a political matter at all
to my mind. This is a matter which
affects the whole country. I we
want to meet the situation, I would
appeal to my hon. friends to consider
these more fully and to help the
Government in meeting the situation
in the best manner possible. I do not
say they cannot enlighten us more.
They can certainly enlighten us much
more. But, if it is going to be done
only in public and at cross-purposes
no good purpose will be served. If
only constructive suggestions are
made they will be accepted by all
of us and we will not only profit by
them but we will thank them.

" T personally am a great optimist
always and I do not believe in being

a pessimist because a pessimist al-
ways ends in suicide and that is not
a matter which I consider is a funda-
mental right for me. It may be &
fundamental right for many people
but I believe in being an optimist in
the worst conditions possible. It is
human intelligence of the proper sort
which stands up to it and faces it and
makes the best of it. That is what
the country is called upon to do today
and I have no doubt that my country-
men will not fail the situation.

Mr. Deputy-Speaker: Can I put all
the cut motions together?

An Hon. Member: No. 148 separate-
ly.

. Mr. Deputy-Speaker: The question

“That the demand under the
head ‘Industries’ be reduced to
Re 1 (Neglect of the handloom
and power loom industries).

The motion was mnegatived.

Mr. Deputy-Speaker: I will now put
all the other cut motions together.

All the other cut motions were put
and mnegatived.

M. Deputy-Speaker: The question
is:

"That the respective sums not
exceeding the amounts shown in
the fourth column of the Order
Paper including the sums already
voted on account for the rele-
vant services be granted to the
President to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1958, in res-
pect of Demands Nos. 1, 2, 8, 8
and 104"

The motion was adopted.

Mr. Deputy-Speaker: Now, the
question is:

“That the respective sum not
exceeding the amount shown in
the fourth column of the Order
Paper, be granted to the President,
to complete tlhie sum necessary to
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defray the charges thit will come
in course of payment during the
year ending the 3list day of
March, 1958, in respect of the
following head of demand entered
in the second column thereof:i—

Demand No. 4”.
The motion was adopted.

[The motions for Demands for Grants
which were adopted by the Lok
Sabha are reproduced below—Ed.]

Drmanxp No. 1—Ministry oF Com-
MERCE AND INDUSTRY

“That a sum not exceeding
Rs. 50,51,000 including the sums
already voted on account for the
relevant services be granted to
the President to defray the
charges which will come 1n course
of payment during the year end-
ing the 381st day of March, 1958,
in respect of ‘Ministry of Com-
merce and Industry’.”

DeMAND NO. 2—INDUSTRIES

“That a sum not exceeding
Rs. 24,63,36,000 including the
sums already voted on account
for the relevant services be grant-
ed to the President to defray the
charges which will come in course
of payment during the year end-
ing the 81st day of March, 1958,
in respect of ‘Industries’.”

DeEmanD No 3—Sarr

“That a sum not exceeding
Rs 1,49,17,000 including the sums
already voted on account for the
relevant services be granted to
the President to defray the
charges which will come in course
of payment during the year end-
ing the 31st day of March, 1958,
in respect of ‘Salt’”.

DEMAND No 4—COMMERCIAL INTELL.-
GENCE AND STATISTICS

“That a sum not exceeding
Rs. 48,331,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-

Demands jor Grants 21 AUGUST 1957 Demands for Grants 93226

ment during the year ending the
uamumm&,mw
pect of ‘Commercial Intelligence
and Statistics’”,

DEMAND No. 5--MiscELLANEOUS Dz~
PARTMENTS AND EXPENDITURE UNDER
THE MINISTRY OF COMMERCE AND
INDUSTRY

“That a sum not exceeding
Rs. 1,43,68,000 including the sums
already voted on account for the
relevant services be granted to
the President to defray the
charges which will come in course
of payment during the year end-
ing the 31st day of March, 1958, in
respect of ‘Miscellaneous Depart-
ments and Expenditure under the
&m:try of Commerce and Indus-

DemaND No. 104—CAprTaL OuTLAY OF
THE MINISTRY OF COMMERCE AND
INDUSTRY

“That a sum not exceeding
Rs. 14,19,01,000 including the sums
already voted on account for the
relevant services be granted to
the President to defray the
charges which will come in course
of payment durmg the year end-
ing the 31st day of March, 1958,
m respect of “Capital Outlay of
the Mmistry of Commerce and
Industry’ ™.

ﬂmzsrn OF LABOUR AND EMPLOY~
MENT

Mr, Deputy-Speaker: The House
will now take up discussion of the
Demands for Grants Nos. 70, 71, 72
and 124 relating to the Ministry of
Labour and Employment. As the
House is aware, 6 hours have been
allotted for the Demands of this
Ministry.

There are a number of cut motions
to these Demands. Hon. Members
may hand over at the Table within
15 minutes, the numbers of the
selected cut motions which they pro-
pose to move. I shall treat them as





